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PREFACE

The elected representatives of the country met for six days in a special session of the
Lok Sabha and made an endeavour to review the performance of the country during the past
five decades with respect to five important areas namely, the functioning of our democratic
institutions; management of economy; development of basic infrastructures; achievements and
potential in the field of science and technology and the state of human development.

Hon. Speaker made history by initiating the discussion himself for the first time. He
addressed the House unde- Rule 360 of Rules of Procedure and Conduct of Business m
Lok Sabha. He gave a cal ior “second freedom struggle”. He was of the view that this time
struggle should be for ‘freedom from our own contradictions between our prosperity and poverty.
between the plenty of our resource endowments and the scarcity of their prudent management,
between our culture of peace and tolerance and our current conduct sliding towards violence,
intolerance and discrimination’. He invited the members to have free and frank discussion and

take stock of the achievements since Independence, introspect on the inadequacies and set an
agenda for the country for future.

The House considered the motion moved by Shri Atal Bihari Vajpayee, the Leader of
Opposition on behalf of leaders of all parties and groups in the Lok Sabha. The motion was
moved under Rule 342 of Rules of Procedure and Conduct of Business in Lok Sabha.

Lok Sabha Secretaniat brought out a comprehensive reference document entitled
“Fifty Years of Indian Parliamentary Democracy” on the occasion to facilitate discussion in the
House.

The special sittings of the House set several records. it was for the first time that special
session of the House was convened to deliberate exclusively on a single motion. The House
spent 64 hours and 29 minutes in discussing the motion which i1s a record in itself. As many
as 209 members of the House including the Hon'ble Speaker, the Prime Minister and 9
Ministers spoke on the occasion. However, as the time was not enough to accommodate all
the Hon'ble members who wished to speak 103 members including 5 Ministers laid then
speeches on the Table of the House. In all 312 Members took part in the Debate which
accounts for 57.25 per cent of the total strength (545) of the House. Shn P.C. Chacko, a
member of panel of chairmen created history by presiding over the House continuously tor 7
hours and 54 minutes from 00.30 hours to 08.24 hours on 31 August, 1997

The discussions were marked by exemplary cordiality and orderliness.

On this historic occasion the House unanimously passed a resolution constituting an ‘Agenda
For India’.

Lok Sabha Secretariat has brought out the proceedings of these sittings both in English
and Hindi as a separate special volume.

I hope these volumes in English and Hindi versions will serve as reference books for
parliamentarians, historians, scholars, researchers and all other interested in the functioning of

our Parliamentary democracy.

New Delhi; S. GOPALAN,
October, 1997 Secretary-General.
Asvina, 1919 (Saka)
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Thursday, August 28, 1997/Bhadra 6, 1919 (Saka)

The Lok Sabha met at Eleven of the Clock
[Mr. Speaken in the Chair)
[English]

SHRI BASU DEB ACHARIA (Bankura): Sir, the entire
banking industry is at a standstill.

MR. SPEAKER: No, please.

SHRI BASU DEB ACHARIA: 1.3 million employees are
on strike for two days.

MR. SPEAKER: Not now. In the course of the debate,
somebody can mention it but not as a special case.

ANNOUNCEMENT RE: BUSINESS OF THE HOUSE
11.01 hrs.
[English]

MR. SPEAKER: | am to inform the House that a large
number of Members of Parliament met me yesterday
expressing their desire to participate in the debate. | had
quick consultations with some of the leaders of the political
parties. So, we will sit tonight as long as it is required in
order to enable all the Members to participate in this debate.

SHR|I P. UPENDRA (Vijayawada): It will be another
Midnight Session!

MR. SPEAKER: Yes. It has to be beyond midnight.

For your information, Shri Grikanta Jena, our Minister
of Parliamentary Affairs, has kindly agreed to organise dinner
for all the Members here.

SHRI NIRMAL KANTI CHATTERJEE (Dumdum): But
he is not arranging for our breaktast tomorrow.

SHRI P.R. DASMUNS! (Howrah): Instead of Midnight
Session, can you not extend it up to Saturday?

SHRI NIRMAL KANTI CHATTERJEE: On Saturday
and Sunday, there are two meetings of the SAARC.

MR. SPEAKER: The choice was to extend it by one
day more or sit during the whole night. Many leaders of the
political parties have already fixed up engagements for
Saturday. So, it was decided that instead of extending the
session by one day, we will sit for the whole night

11.03 hrs.

MOTION RE: STATE OF DEMOCRACY AND DEMOCRATIC
INSTITUTIONS, ECONOMIC SITUATION, POSITION OF
INFRASTRUCTURE, ACHIEVEMENTS AND POTENTIAL
IN THE FIELD OF SCIENCE AND TECHNOLOGY
AND STATE OF HUMAN DEVELOPMENT
IN THE COUNTRY—Contd

SHRI P.V. NARASIMHA RAO

[English]

SHRI P.V. NARASIMHA RAQO (Berhampur): Mr
Speaker, Sir, | am indeed very gratetul to you. We are all
grateful to you for having given us during these few days
this very rare opportunity of discussion something which,
somehow, has not been discussed in the spimt in which it
needs to be discussed. And | sce that the days are
prolonging; the hours are prolonging. Therefore. the urge to
speak is getling increased every minute. 5o, | expect that
we will end this session with something meaningful,
something that is actionable apart from what we express as
our opinion. We come to certain tentative conclusions n
regard to what needs to be done immediately and also in
the medium term.

I have chosen a subject which, | think, has not been
touched upon so far but which is ot great impontance to the
world in general and, therefore, to India and to ench one of
us. | shall not repeat what has been sard because that 1.
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hardly necessary. | shall go straight to what | have to say.
It so happens that we are in the fiftieth year of Independence.

That is the special significance for India. But there is
an equally special significance for other countries and the
world as a whole and if this confluence of coincidences is
to be taken into account, these two or three years before
the next century are, without doubt, the most important, the
most crucial in the life of all nations of the world.

We are at the confluence of two millennia. Do we
remember what the year 1000 AD was like? Do we have
anything authentic to say that the world looked like this?
We have nothing except small fragments of who ruled where
because history unfortunately has always consisted of rulers
and said nothing about the ruled.

So, that mistake should not be committed at the end of
this millennia and people are already thinking very deeply
in futuristic terms. What happened in the 20th century is
known to all of us. We have passed through it; we are still
passing through it. What do we expect in the next century
or in the next millennia to come or to be in store for us?
This is what thinkers all over the world are thinking.

Sir, the most important aspect of our domestic, foreign,
international—call it what you like—or of our existence is
disarmament today. Nuclear disarmament is a ‘must’ for the
survival of the world. This is known; this is admitted; this is
acknowledged but this is not acted upon. We do not see
any symptoms of its being acted upon sincerely. { am saying
this because we know what happened to the CTBT; we
know what happened to the NPT and for the last 50 to 60
years, our Governments have been struggling for this. Even
before India became free, Mahatma Gandhi expressed
himself in most unequivocal terms about the ghastly results
ot nuclear wars, about the need for non-violent behaviour
on the part of the nations, about the need to eschew violence
and all this is known to us. But this has not happened. This
is not likely to happen just like that because after the
extension of the NPT, indefinite extension, and after the
CTBT has been rammed down the throats of the countries—
if is good that we did not allow that to happen with us—
even after that there is no incentive for taking real and
meaningful steps in the direction of nuclear disarmament.

There is something hilarious to know that before the
Cold War ended, the nuclear power States had enough
nuclear weapons to blow up the entire globe 20,000 times.
The improvement after the end of the Cold War is that,
according to statisticians, they will be able to blow up the
world 3,000 times now. It is a great improvement from 20,000
to 3,000. But what is the improvement to the mankind as a
whole? Iif we are once annihilated we do not have to wait
for 2,999 times to see what happens because we will not
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be there then! So, this is something totally unreal. They are
doing it because they want to bring their own arsenals down
for their own mutual satisfaction and individual security.
They are not doing it for the world. They are not doing it for
this vast humanity who have no hand at all in taking thesc
decisions. So, someone has to tell them that whatever they
might say, whatever they might do, mankind is not prepared
to become their gun fodder. We will have to fight it out, not
with guns because we do not have them. The public opinion,
opinion of more than 110 countries in the non-aligned and
the general public in those countries where the stockpiles
are existing, everyone on the face of the earth can be an
ally in this and this is what we have to do.

I have been thinking about this, speaking about this,
urging this in many councils of the world but for the last
three or four years | have become a little alarmed about
why this has not happened. Let us understand it. After the
Cold War, the nuclear weapon States have no one to fear.
They have enough nuclear weapons, as | just described,
even if it comes to 300 times or 30 times, they are still in
possession of enormous material of destruction. Now, why
are they not really talking in terms of say 50 years—60
years or 100 years, | do not mind—for total elimination of
nuclear weapons? Shri Rajiv Gandhi wanted it to be done
by 2010. | thought it would be possible even earlier becausce
the end of the Cold War would facilitate this. Nothing of the
kind has happened. Why? There must be some reason. No
reason is being adduced but accidentally by reading, by
trying to understand what is working in their minds, what is
the new mind-set, | have stumbled into something which |
would like to share with the House.

The scenario of the next century, next millennium,
although it is mysterious to ali of us, it is not mysterious to
some figures in these advanced countries. They think that
now there is not going to be any ideological warfare. What
they think is, now that the Cold War has ended. international
politics is moving out of its Western phase. From now on
the core of global politics will be the interaction, that is
conflict in other words, between the West and non-Western
cultures. They have already drawn the battle lines. We were
thinking that no battle lines can be drawn now. The Cold
War is over once for all and, therefore, we will have nothing
excep! peace in the world, the international peace,
cooperation and what all we have been dreaming here. The
dream has been punctured by saying that there is going to
be a confrontation. There is going to be a conflict and that
is not a conflict between the East and the West but that
conflict is going to be the West versus the rest. Therefore,
how can the Western powers divest themselves of nuclear
weapons? They cannot. They say that the people today
want the benetfits of modernity and the identity provided by
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their own culture and values. What is wrong about it? They
find that because other people are going to insist on retaining
their own cultures, there is going to be a cultural confrontation
between these three.

The configuration that has been shown in the book is,
on one side you have Christianity—although | do not know
what he wants to happen for the Christians of Africa, for the
Christians of India, for the Christians of Burma, Christians
of non-Western world because when you say ‘the West
versus the rest’, whether you are a Christian, or a Muslim
or a Hindu or whatever, you fall in the non-Western sphere
and not in the Western sphere. But, they have monopolised
the Christian Cross for the West. This is one fallacy. The
other they have taken as Islam. Islam, they think, is going
to be the main adversary in this. And the third is the
Confucianism, the Hindu religion, the Buddhist religion, the
Jainist religion and all the rest. So, they have lumped
together all the rest. And they say that this is going to be
the confrontation.

“World politics is being configured, re-configured along
cultural lines with new patterns ot conflict and
cooperation replacing those of the cold war. The hot
spots..”

Here is the most interesting thing which we as Indians
would be amused at. But then, they seem tc be very serious
about it.

“The hot spots in world politics are on the fault lines
between civilisations, witness—the fighting in Bosnia,
Chechnya, the Transcaucasia, Central Asia, Kashmir,
the Middle-East, Tibet, Sri Lanka, Sudan and many
other places.”

So, according to this thinking, what is happening in Kashmir
is a clash of civilisations. How do we appreciate this? How
do we assess this? And still, this is going to be the basis
for policy-making in the next century. If | say so, | think, |
am not making any exaggeration because the gentleman
who has written this book and given this scenario about
four years ago, which | had the occasion to debunk when
it came in the shape of an article in a magazine. | debunked
it at Devos and told them, “Nothing of this kind is going to
happen in India. If you think that the next programme in
india is going to be only fight between Hindus and Muslims
and Christians and one caste and another caste, this is not
going to happen. You will find these things written in the
newspapers now and then. But you do not know how
peaceful Indians are. The 96 crore of Indians are not fighting
every day, every minute. So, your money will be safe, please
do not go by this kind of prognosis.”
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And who is the man? He was the Coordinator of Security
and Planning for the National Security Councit in a recent
United States Government. | am not saying that this book
has been taken as the Bible. | am not saying that this 15
taken as the basis of real immediate policies | am only
saying as to what is happening in the think-tanks of the
country which can make the difference between war and
peace, the difference between existence and non-existence
for the whole world.

So, who is to take up this matter? Is it those who have
willy-nilly signed wherever they were asked to sign? They
cannot take up this matter. Someone has to, and that s
india. We have been taking up these matters tight from the
beginning whether anyone liked it or not. Therefore, | would
like to tell the Prime Minister, | would like to tell the
Government of India, Please keep up the tradition of going
it alone, If necessary. Ekla chalo, but say what is right. If
you cannot, then you will be the cause, the immediate cause,
of the annihilation of the world.

I am not making any prognosts. 1 am making the
comment on the possible prognosis made by those who
matter. This is my submission, Sir. So. i the world has to
survive, something needs to be done; something needs to
be done to debunk these theories that there are already
battle lines drawn, hot lines drawn, and therciore there s
no question of any one abjuring nuclear weapons and there
is no question of allowing anyone eclse to make weapons.
Positively, they are not going to abjure, negatively, they are
not going to allow you and others who want to make nucleai
weapons for their own secunty, to do that. So. on both
positive and negative sides, the policy seems to be coming
out, shaping up in the manner in which they wanted. |
would iitke to say that India will have to be taking a very
important role and a very crucial role in again doing whatever
1s possible tor nuctear disarmament all over the world. | am
not talking of so many years; | am not talking ot a time-
frame, but there has to be a time-frame. The time-frame
can be long, but it has to be given a time-frame. This s the
first point which | would like to impress on our Government
today.

Sir, at the end of the 20th Century. a galaxy of Hiunkers
ware saying things which sometimes made us happy. but
sometimes also made us see how Mahatma Gandh was
almost a century ahead of his ime He said those very
things but no one listened to him including ourseives. Today,
Gandhi's voice is coming from different throats. He 15 no
more. But the same voice 1s coming trom different people
who count, whose opinions count. If | read one of the
comments and do not tell you who has said this, each one
of us will say this is Mahatma Gandhi himself. No, it is not
Mahatma Gandhi; it is not hundred years ago, this was said
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in the last two or three years that at the end of the 20th
century, irrespective of what Mahatma Gandhi said, because
it is relevant today. They are not saying this because of
Mahatma Gandhi. When he said it, they did not bother. But
now, they are saying exactly the same things because after
a hundred years of war and Cold War, the kind of
consumerism, the vulgar consumerism, that is really eating
into the vitals of all these nations, they find that all this has
been a waste. | am quoting Sir—Intact, if State, party and
social policy will not be based on morality, then mankind
has no future to speak of. Does it not sound typically hundred
per cent like a Gandhian statement? “if the politics of a
State or the conduct of an individual is guided by a moral
compass, this turns out to be not only the most humane but
in the long run, the most prudent behaviour for ones own
future. We allowed ourselves; we allowed our wants to grow
unchecked-—again what Gandhiji had said—and are now at
a loss where to direct them and with the obliging assistance
of commercial enterprises, newer and yet newer wants are
being created, being concocted, some of them are wholly
artificial and we chase them en masse but find no fulfilment.”

Then, about environment, it is said “All hope cannot be
pinned on science, technology and economic growth.” These
are the three gods that we have been worshipping in the
Twentieth century.

“The victory of technological civilisation has also instilled
spiritual insecurity in us. Its gifts enrich but enslave us as
wall. Let us admit that even in a whisper and only to
ourselves. In this bustle of life at breakneck speed, what
are we living tor?” What are we living for, is a question to
which these thinkers have come after decades and decades
and decades of what they called progress. Now they do not
know what to do. They do not know where they are; they
do not know what they are living for. He says: “lt is up to
us to stop seeing progress as a stream of unlimited blessings
and to view it rather as a gift from the high sent down for
an extremely intricate trial of our own free will.” it 1s not for
indulgence but it is a test of how our free will works in spite
ot all these difficulties.

Then, Sir, look at the phraseology that these great
thinkers are using. If people like us would have used these
words, we would have been very severely criticised. | have
no doubt about that.

He says: "Ugly new ulcers have surfaced from years of
torment, for instance, the current nascent capitalism"—this
gentleman is not a Communist; he is a confirmed anti-
Communist—*"fraught with unproductive savage and
repulsive forms of behaviour and the plunder of the nation's
wealth, the likes of which the West has not known. This, in
turn, has even brought an unprepared and unprotected
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populace to a nostalgia for the “equality in poverty” of the
past.” This is a very-very telling sentence. Let us be equal.
Let us be all poor. Let us not get into this new race which
has brought us to this pass. This is what they say. { can go
on reading but there is no need.

The question now is, if these gentlemen have said
today what Mahatma Gandhi said 90 or 100 years ago and
if you take into account what he said in South Africa, even
more than 100 years, what do we do about it? We should
be very clear about it because it we are talking about the
future, if we are talking about the next millennium, we will
have to understand what is the trend of the next millennium
going to be; what are we going to face in this country? If
we are still not clear or at least to some extent clear as to
what we want to do, then, | am afraid, we will be simply
groping like this. Others will steal a march over us but we
will remain more or less in the dark.

Now, Sir, the Cold War created not only a confrontation
between the so called East and the West but many dualities
were also created what we call dwandwas. The duality
between the individual and the society: the duality between
the public and the private; the duality between the status
quo and pro-change; and the duality between orthodox and
liberal; all these have come and they have been rubbing
shoulders with each other. They do not seem to have seen
the end of this dualty.

I would like to submit that for thousands of years all
these dualities have been subsumed in the Indian
philosophy. We have specialised in solving these dualities,
these dwandwas--the relation between the society and the
individual is clear to India, to Indians and to the Indian
mind. This is no mystery at all. We feel it in our bones. cven
if we cannot describe it in language. We live it. We live this
duality having been resolved in the most beautiful mannet
and the most useful manner for the society it was said
sangham sharnam gachchami. Now that is the ultimate,
that is not the beginning. Dharmam, buddham and all these
stages you pass and finally you go to the socicty and that
is the supreme.

Now, our civilisation has resolved all these because we
built the middle path, the madhya marg. We have always
said ‘ali sarvatra varjayate', just one small maxim ‘at/ sarvatra
varjayate', the middle path. The first, perhaps, was
expounded by Buddha. Then, today, see how many of india’s
policies are following the middle path. What is the mixed
economy?

Today, aftter the Cold War ended, the President of one
very important Communist country, when he came here,
said: “We do not know how to run a shop”. They knew
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many things, science, technology and everything, but they
do not know how to run a shop. If we know something, we
know how to run a shop better than many people because
in the Varnashram, it is there for thousands of years. It may
be bad today. We want to throw it out of the window, we
are throwing it out of the window. But the fact remains that
our history, our civilisation has taken care of all these things.

What is Non-Alignment? Is Non-Alignment something
which was born in 19617 No. Non-Alignment is a child of
the middle path. When did we adumbrate it? May be
thousands of years ago. But in modern times, the Indian
National Congress passed a resolution on Non-Alignment
in 1946, one full year before we became free. Let me also
say that the difference between freedom on the one hand
and independence on the other is coming into bold relief
with every passing day. We used them interchangeably.
Sometimes we said independence, sometimes we said
freedom. But today, | am afraid, in respect of any country
it is not possible to dogmatically say that every country
which is politically free is also independent.

We see this scenario of almost every country in the
world, politically free. We should not be saying anything
about other countries, but if you go and look a iittle more
carefully, you will find that that country is not necessarily
independent.

We have seen examples, instances of this. So what we
really take by the middle path is the freedom to stick to our
ideas. We may not always be rnight. We are prepared to be
convinced. We are open to be convinced but we are not
going to be convinced in advance. That i1s what
independence means. Yes, | am with you. Therefore,
whatever you say | may. That kind of thing we have not
accepted. In this millennium, we have not accepted it. So
in this coming millennium, we will have to highlight this; we
will have to underscore this as never before because India
is going to be one of the few countnes able to do it. Panditj
said: “There are many countrics in the world but India has
a particular place”. It was not because he was a chauvinist.
He was not. He gave the argument. Yes, the United States,
Soviet Union and China, are three examples, which can
stand on their own. And the fourth, he said is ‘India’.
Not yet, not on the day he said it, but he said it as a
Bavishya Drishta, He said: "If there is going to be any country
apart from these three countries which can get its voice
heard, stand on its feet, stand on its own civilization, its
own strength of conviction, it is India”. So, shall we really
lose ourselves in our petty difficulties? Yes, of course, every
country, every nation passes through these ups and downs.
But if we do not have something to look for, something to
strive for in the coming millennium, | think we are going to
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be doomed and, perhaps, India will not keep its piace in the
comity of nations, the important place. which it has.

Now, Sir, let us go to the next point which is extremely
important {rom our position today. Gandhiji gave us three-
tour things. How many have we accepted? | do not see
anything that we have accepted from Gandhiji. We have
instituted a Gandhi Prize for people who have experimented
with Gandhian ideas, not just these who have wntten books
on Gandhiji. No. Those are the kinds of pcople we want.

While we tormulated the cntena, we said it 1s tme that
Gandhi who has been read extensively and wrntten upon
extensively, is also acted upon. it does not matter how
much. But the effort is important. After all he started efforts
on what he believed. That is how he started He did not
only preach and keep quiet. Therefore, the Gandhi Prize
which is on par with the Noble Peace Pnze s meant {o
those who are implementing even one idea of Gandh
actually in the field. That is the kind of people we want
That 1s the only way of expanding Gandhism As every
other method of reconciliation, war, pcace, proximity talks
and all kinds of methods of solving problems became a
failure, as each method failed, the world s pushed one
millimeter closer to Gandhiy. Now we have given a shot in
the arm to this process ot making Gandhisn real. finding
out what exactly his image was by way of human e, and
potential role by way of changes in the life of nations That
15 what the then Government of India has done. | think that
iIs a good thing that had been done for the world and for
Gandhiji.

Now, what have wo taken from Gandhi? We could not
take non-violence because we have special problems
Gandhijp also understood that we could not take non-violence
at once. He understood . He also said that he does not
expect non-violence to become a method of solving problems
immediately. He took a long time-frame. So. if there is going
to be an invasion, let us say on India, | am all for tighting
the invader with arms, he said. Panditj said: 'l do not helieve
non-violence as a creed”. We were students m those days
We went through a lot of discussiona. We heard people talk
pro and con and all that, somebody saying that non-violence
was a creed, others saying that non-violence could only be
a policy whose efficacy had to be proved. Panditp held th
view. You can see herc the enormous difference n the
approaches of Gandhiji on the one hand and of Pandnj on
the other hand. But, at the same time. Gandhiy also gave
a caveal thal he was not asking for non-violence to be
implemented in toto immediately. Theretore in the shon
run, Ganghiji and Jawaharlaly both comcided actually so far
as the governmental action was concerned.

What else? Non-violence in the sense of doing away
with armed forces is not teasible at the moment and we
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cannot take it. Can we take, let us say small scale industries?
These are very practical small scale industries. Now, what
is the advantage? The immediate advantage is that there is
an ally who is coming to you and that ally is the
environmentalist. When Gandhijt said this, the
environmentalists was not there on the scene, at any rate
prominently. Government was there but the person was not
there—the force of the environmentalist was not available
at that time when Gandhiji advocated these small scale
industries because he took the idea from ancient India,
from our own history, from our own culture. Therefore, he
was on sound grounds and there is no doubt about that.
But, today as | said there is another ally environmentalist.
When we take employment as an economic activity, the
conundrum of the right technology confronts us. If we take
to gigantism to obtain economies of scale, we accept
sophisticated technology which replaces man with the
machine accentuating unemployment and imposing heavy
social costs and causing ecological degradation. These are
obvious things. On the other hand, if we inevitably accept
the rout of large-scale employment with old technology and
low wages, the large maess of people as well as their
economic activity, including the product thereof will remain
at a primitive level in quality.

These are the two horn of the dilemma on which we
find ourselves. Today we have to solve this problem. Gandhiji
did not solve it. He urged on ‘small industries’ for various
reasons which cannot be controverted. They are all vahd
reasons, but still they have not been accepted. Today,
whether it is America or Germany or any other country,
they are facing the same problems of gigantism. What
happens to the thousands and thousands of people who
become rootless? You have a township. The township is
full of slums. They come from their villages. They have no
one to look to. Each one is an island in himself. He is totally
alienated from society and from his roots. What is the social
cost? Has anyone calculated the social cost? If we do, then
we will find that this gigantism and the economy of scale
are not worth having. What about the new diseases he falls
a prey to? How much money shall we have to spend in
getting him cured, which we do not anyway? So, this problem
has to be solved by us.

| have here a suggestion. We are talking about science
and technology. Very well! We are proud of our scientists,
technologists, to. But may | submit in all humility that our
scientists and technologists are doing exactly what the
advanced countries are doing because our people go and
work there very well. They are all in good positions there;
we are happy about it. But to what extent they have brought
their skills, their science, their technological innovations to
bear on our problems here? That is the question. We will
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have to throw this challenge to them. | am not criticising.
Having given them all the encouragement that is needed,
now the country has a right to expect something from them.
And what is that? | would like to define it, if possible.
Obviously, both these positions are unacceptable that is,
we cannot have gigantism on one hand and we cannot
have absolute primitivism on the other. So, we will have 1o
find another middle path for this. Now there are six factors
involved in any industry-—size, environmental acceptability,
cost, quality, technology and employment potential. We
cannot perhaps have a seventh. | have made some deep
study. To me it appears that these are the six. These are
variables. In one industry, you may have a big sizc, in
another it may be small, etc. etc. Now, what is the algebric
formula? The question is, there are some constants and
some variables. Which is the variable on which you have
the scope to work? This | think the students of mathematics
can easily understand. Now, let us eliminate the factors
one by one. Environmental acceptability is a must, whether
it is a big one or a small one, whatever its size. No one is
going to bakhsho you on environmental requirement because
you are a small sized. No. If the environmental safety is
endangercd, out you go. That will have to be made
absolutely clear. Then, quality—absolutely must. No
compromise on quality. So, two factors are disposed of.
now there are four. If the objeclive is to maximise
employment potential and minimise the par unit size, thesc
are the two things you have to do at more or less the same
cost.

You cannot quote ten times the cost and say: “I have
done it in small size and, therefore, you give me ten times
the price”. Nobody Is going to give you. Thereforc, the cost
must be comparable. Now what remains is—maximisc the
employment potential, minimise the per unit size. How is
that possible? Obviously, the only way is technology. What
makes the difference is technology. That is the variable. 1
you have lousy technology you will not get it. Your technology
should be superb, something which has not heen done, or
adopted anywhere in the world because in thosc countries
the needs were different. They wanted gigantism. They had
gigantism. They had no population growth like ours.
Therefore, they are very happy, with ilabour-saving
technology. But now, they will have to think of methods of
minimising or elimination environmental pollution. That is
the only one problem for them. To us here, making a kind
of compromise between all these factors is our problem.

I will give another example. About 25 years ago, Sir, |
went to Pondicherry, to the Ashram. As you all know, the
Ashram runs a very good secondary school. | do not know
whether it had become a college or had been upgraded.
But, 25 years ago, it was a very good school, onec of the
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best secondary schools in the country. They took me there.
[ said: "What is special about you?” Twenty-five years ago,
they said: “Sir we have installed a computer.” Nobody
including me knew what a computer was 25 years ago.
When they took me there, there was a big room and almost
the whole room was occupied by the computer. That was
something like an elephant. The size of the computer was
like two elephants covering about the whole room. They
said: “This is the computer”. | said: “| do not understand the
huge things; please tell me what does it do.” Then they
showed me some elementary calculations being done by
that huge elephantine-size computer. 1 said: “Yes, that is
very good. But what do | do with it? When | have to multiply
342 to 415 do | come here? Is that what you want?” They
said: “No, Sir, this is how electricity can make use of its
brain in such a way that it replicates human brain.” This is
the speciality of the computer and we all know it. Then we
had the mainframes. They are still there. Then we had the
desktops. Then we had lap-tops. What is a lap-top? It is of
the size of a book. It has the same power, may be not so
much space but the same power. The technology is the
same. In fact, it is more sophisticated than what is employed
in a desktop or a mainframe. Now, what is the difference
between that and this? The technology has made the
difference. All other things are the same. If you want a
smaller one, you take a smaller one, and if you want a
middic one, you take a middie one or whatever you want
It is the technology that has made the difference, that quality
iIs maintained regardless of the size.

There is another example. It is said—! do not know
whether it is still correct or not—that 50,000 spindies are
needed to make any spinning mill economic. | do not know,
may be 35,000 or 50,000. Now, what are the implications
of a mill of that size? As | have just submitted, the whole
township, schools, colleges, roads, slums and all the things
will come. Suppose, | want a mill which has 1,000 spindies
or 500 spindles, the cloth should be comparatively of the
same quality.

Is it not possible in every village? It is possible in every
village, at least in a big village. | talked to the people in-
charge of an institution which makes machinery for textile
mills. | called them once or twice and asked "Can you do
this?” They said: “We will try. It is a matter of research.” |
am requesting this Government to chase them. They have
promise to give us a small-scale textile mill, not losing in
quality but giving ail the advantages of a small-sized industry
adumbrated by Mahatma Gandhi. He could not have done
that at that time because the conditions were not congenial,
the British Government would not have accepted it. Today,
can we not accept this? This Government, this Government
of the people can accept it once it is convinced that this is
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possible. { am convinced that this i1s possible. Let us, at
least, show that this is not possible. If it is not 1,000 let it
be 5,000 spindles. To that extent you decentralise. to that
extent you do away with so many problems.

Now, { come to hydro-electricity. | am very happy that
when my friend, Shri Sharad Yadav spoke the other day.
he gave very good suggestions. He said. “Make use of
water first.” | would say, make use of water, make use of
the sun, the solar energy. It so happened that in the last
five years, these non-conventional energy resources were
lumped into a separate Ministry in this Government of India.
Why? It is because we do not want them to be poor relations
of other gigantic conventional power projects. Please find
out.

I understand that the potential of wind energy m this
country is in the neighbourhood of 20,000 megawatts. That
is not a small amount. | understand that if you fully harness
the water of India, only Himachal Pradesh can supply
electricity to the whole of India. It may be a little exaggerated.
May be, the Chiet Minister of Himachal Pradesh might have
told me. But that is not the point. The point is, the Himalayan
range will be able to give you cnormous quantity of electnicity.
Sometimes, one feels so sad about the whole continent of
Afrnica. Go to the Victoria Falls. The Victona T alls can supply
electricity to the whole continent of Afiica. | have no doubt
about it. Those who have seen 1t will have no doubt about
. So, there are many things that could be done on the
small-scale idea given to us by Mahatma Gandhi
... {Interruptions). Many countries are doing it by minu hydels.
It appears that whenever a new idea comes here, somebaody
spikes it, somebody says that it is not possible. keep quiet
Then, when somebody says that 1t 1s not possible, we also
say that it is not possible. The Government, the
representatives of the people should refuse to lake this as
an excuse. They should say that my pcople want it. my
people will not go to Sholapur, this place or that place and
become skeletons. You jolly well give them 1.000 or 2.000
spindies. Let us see, what are you for and what is your
research for. That is the kind of task-mastership that we
have to adopt.

The Chinese have ther own indigenous imedicine |
saw a big book in Vietnam. They have produced n that
war-torn country a beautiful book on the medicinal plants m
Vietnam. We have also done it. But again. the Indian
systems of medicines were absolutely groaning under total
neglect.

12.00 hrs.

Now, it is a new Department under a new Director. The
Minister can really make it work wonders. because other
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countries are doing it. Please go ahead and do it. These
are the things which Mahatma Gandhi's soul will be happy
to see happening in this country.

So, Sir, | would like that some innovation, some original
thinking—not even original thinking, but that which we can
lifted from 1,000 years back, and we should be trying to
work on these things afresh. Now, why do you want this?
The Eighth Five Year Plan, the Ninth Five Year Plan or any
Five Year Plan will say that our first priority is employment.
Is it possible with this gigantism at all? { mean, howsoever
we run our imagination riot. It is just not possible to say that
this burgeoning population can be given employment with
this kind of industrialisation which we are running after.
What do we work for? In our ethos, in the Indian ethos,
work is not just for wages; employment is not for wages
alone; employment is a value in life, work is a value in life.
Krishna has devoted a whole chapter to karma yoga and
He says about Himself. This is something straight from the
Bhagwat Gita. What does He say? He says:

“na me Parth asti Kartavayam”

‘I have no duty; nobody has imposed any duty on me.
| am the creator'.

“Trishu Lokeshu kinchan”

‘In all the worlds | am functioning. Nobody has imposed any
duty on me, but still | do my duty’.

Sir, an unemployed person whether he is getting doles
or not-yes; in some countries they do give doles, but their
social problems do not go away. They remain; in fact, they
get accentuated. So, the moral is, compensated
unemployment is no substitute for positive employment. You
give him any amount of compensation, he will not be
satisfied. The satisfaction that work gives to a person will
never be his. Therefore, from our own scripture, from our
own culture, from our own civilisation we should derive all
these things, not getting dazzled by things which are
ephermaral, and which ultimately harm the country.

So, this is what | would like to suggest to the
Government. | do not know how much time | have taken or
whether | have overstepped. | am sorry. But this is what |
thought | should share with the House. We could have
discussions on each one of these subjects. What can we
take from Mahatma Gandhi? That is one big caption. No
parties are involved and no individual's interests are involved
in this. What can we take from Mahatma Gandhi if we are
not to feel ashamed after 100 years or 50 years that a
person called Mahatma Gandht was born in this country,
but we do not know anything about him? Probably we know
about him from other countries. That would be a very sad

day, a very bad day for this country.

Sir, | thank you very much for the time given to me and
] hope that our discussions would be fruitful.
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SHRIMATI SUSHMA SWARAJ

[Translation]

SHRIMAT! SUSHMA SWARAJ (South Delhi):
Mr. Speaker, Sir, in this spccially convened session of
Parliament on the occasion of 50th anniversary of
independence, discussions on various issues have been
continuing for the last two days. Four issues have been
inciuded in the discussion. On the very first day, you were
of the view that if a speaker confines himself to a single
subject, only then the discussion would be more systematic
and more meaningful. Keeping in view your above
instruction, | will confine myself to only one aspect and that
aspect is human development.

Mr. Speaker, Sir, this session has been convened tor
scif-introspection. Therefore, the discussion should be above
the party affiliations. We should use the term ‘we’ to address
and not ‘'you’. We should accept the ills afflicting our socicty
as the common ills afflicting all of us. We should ponder
over the measures sitting together to rectify these ills and
should engage ourselves unitedly to achieve this objective.
I don’t think we will have to cry hoarse during discussion.
Mr. Speaker, Sir, t shall try my level best to speak my mind
within this limit and decorum.

So far as human resources arc concerncd, the human
resources of a country are its ample assest. Even the use
of resources such as water, mineral, land etc. gifted by
nature is done by any country with the application ot human
resource. But we have always viewed human resources ot
our country as a burden. We have been thinking the
increasing population as the root cause of all our problems.
in a way this is right also. Therefore the measures to control
the population should go hand in hand. We should launch
an effective programme to control the population. This is
desirable and necessary as well. But the point is as to how
the existing human resources in the country, can be
developed? This is a major question before us. It appears
to me that India which is a country of 96 crore people, is
also a proud owner of 96 crore minds and rich in hands and
legs twice of that number. If we can employ this ample
resource in the work of nation-building by making them
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literate, healthy, disciplined and man of character, this burden
can be turned into capital, this liability can turn into an
asset and this burden can take the shape of huge asset of
the country. Therefore | want to say that although this task
seems to be difficult but it is not impossible. But what is
required today is an indomitable will power, a healthy thinking
and what is required is an impartial review of the schemes
in operation and need to make prospective schemes
practicable and suited to the present times. Therefore, |
would like to stant first with the present scenario.

12.08 hrs.
[Mi. Deputy Spraken in the Chain

Mr. Deputy Speaker, Sir, so far as education is
concerned, in the present perspective, it is not in a good
shape. The Lok Sabha Secretariat has distributed a
document to us. There is a para at page 109 which sums
up matter about education. If Members read that para, then
disappointed picture would emerge before them. We had
visualised schooling for each child but even after formulating
scores of schemes, even after fixing target of achieving
universalisation of primary education, the literacy rate, as
per the above document still stands at 52.21 per cent in
terms of 1991 census. We want schooling for each child
but we could not make one school building available in
each and every village. If there is school building, there 1s
no black-board there. If there is black-board, there is no
mat to sit on. If there is mat, there are no children in school
to study there. If there are children to study, there are no
teachers to teach them. There is a chart at page 115 of this
document showing the position regarding teachers and you
will be shocked to see that the chart shows that 28 per cent
of schools in India are being run with the help of only one
teacher and about 32 per cent schools are being managed
by two teachers only.

Mr. Deputy Speaker, Sir, primary education means
imparting education upto fifth standard. If we have been
cherishing the dream of management of five classes with
the help of only one or two teachers, then in the real terms,
we are not imparting education to children but rather we
are just completing the formality of imparting education. If
the above 60 per cent of schools are just completing formality
for the sake of imparting education, then it is the education
just for namesake. When we will be able to meet the target
of universalisation of education, it should be a matter of
concern for all of us.

MR. DEPUTY SPEAKER: Sushmaji, just a minute.
| want to recite a Urdu couplet which is about children.

Bachaon Ke Nanhe Hathoan Ko Chand Sitare Chhune do,
Do-Char Kitabain Padkar To Yeh Hum Jaise Ho Jayenge
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SHRIMATI SUSHMA SWARAJ: Mr. Deputy Speaker.
Sir, you have recited a very good couplet and | have found
a clue to my next point from this couplet tsell. | am thankful
to you for that. A scenario regarding those children also
emerges before our eyes who have been going to schools
or who are not going to school at all. You know there is a
saying in our society which resembles the couplet cited by
you. And that is: ‘Nalayak Poot Ka Basta Bhan'. But our
present syllabi have made the boys ot our children
overburdened with the increase in the number of text books
When | see the innocent children returning from schools, |
often think that a child who does not go to school. you can
either spot him at the heap of garbage sorting out glass or
paper out of that or you can spot him with his mother at the
house of a rich man cleaning utensils or he 1s afflicted with
incurable diseases owing to work in factones and on the
other hand, a tender child who goes to school for studying
and comes back, becomes very tired due 10 heavy load of
his bag on his back. | want to know that a child of the
country who is s0 much tense due to heavy load of tis
school bag, what he will do in prime ot his lite? Have ouwr
policy makers considered this aspect? This 1s not the
gquestion of heavy school bag only, even the content of the
syllabt is much more perplexing. Those entrusted with the
responsihbility of prescrnibing Syllabi had a distorted view
point. Hence, nationalism was converted into communatism
and morality was scarficed in the name of scculansm.
Secularism is supposed to get a set back if we teach children
‘ga’ stands for ‘Ganesh’ and we feel delighted when we
teach children ‘ga’ stands for ‘Gadha’” woe think that we
have preserved the secular fabric of our country The
biographies of national heroes were expunged from the
annals of history and the position is this that we have to
celebrate the Golden Jubilee of our mdependence. | want
to tell all the Members that it they will ask school going
children to name ten persons who have sacnhiced then
hves for the sake of country, they will fumble for answer
But if you will ask the names of actors and actresses, they
will tell you 25 pame at a stretch. This 15 all due to the
Syllabi which we are having i our country  Scores of
committees have been set up, vanous commissions have
been set up. These committees and commissions have
presented hundreds ot reports but | would ke to say that
even after so much of exercise, we have not been able to
get any respite from thus aimless and directionicess
educational system. Mr. Deputy Speaker, Sir tour
generations have passed since independence and we have
been resorting to the same outdated system hill today which
has mcreased the number of unemployed persons. We
continued adopting that system without giving any thought
to the challenges before the country and the type of persons
we need to combat these challenges. It was Gandip who
gave us the concept of basic education which was closely
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related to the soul of our country which would have produced
sincere, simple and honest human beings and that concept
of basic education would have made him disciplined and a
man of character. The educated youth should not beg the
government for employment but instead they must develop
skill within themselves and earn and produce for themselves
as well as for the country. But this scheme has been rejected
from the very beginning because of craze for modernisation.
Gurudev Rabindranath Tagore had given us a lively
institution, an institution which creates Artists, literature and
stage-men, Nobel Award recipients and genius scientists.
We were supposed to develop such more institutions instead
we have destroyed even this institution. This is the reason
that only in 50 years of independence, we have been
transformed from Gandhi to Michael Jackson and from
Tagore to Madonna. The person who do not see the
challenges ahead of them, who do not change the policies
to face the challenges, the challenges will engulf them. The
education policy makers are unaware of the challenges being
faced by the country. No one realises that the multinational
companies have put a question mark on the human
resources of the country. Here, we discuss about
multinational companies but this discussion is confined to
money matters and industry only. No one is realising that
these companies are attracting the talent of the country by
paying heavy salaries and providing several facilities, as a
result of which majority of the youth wants to study
management. Today, not even a single talented student
wants to study science nor he takes interest in arts and
culture. Today, the number of students opting for Medical
and Engineering Courses is also on decline. Today, there
is a mad rush to go for Commerce and Management studies.
I would like to ask the policy makers as to whether they
have ever thought anything in this regard. If all the talent
opts for Trade, Commence and Management, then the
qguestion i1s posed before us as to how can we create
scientists, literatures and teachers in our country. That's the
reason that a large number of posts are lying vacant in our
Army and Air Force.

Shri Jaswant Singh is sitting here. He is a member of
Standing Committee on Defence and | am also one of the
members of that Committee. Upendraji is also present here.
In a Defence Committee’s meeting attended by them, the
officers have presented a shocking fact that there was a
time when the youth securing more than 70 per cent marks
used to prefer Army and Air Force as their careers but
today the students securing only about 45 per cent marks
not even apply tor the post. They also said that when
candidates with 70 per cent marks used to join Forces, at
that time aeroplanes were not so complicated but today it
IS so complicated that we need computer engineers,
computer students. The student with more than 45 per cent
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marks does not even apply for the post. Today, several
posts are lying vacant in Army and Air Force due to lack of
proper talent in our country. The reason for this is that once
glory was attached with Army service. | remember that
between 1965 to 1975, Army officers used to be the first
choice of the girls. At that time their matrimonial market
was also on the peak. Hence, people used to join the Army.
They used to get enough money and respect as well. But
today there is neither money nor any respect in this service.

Mr. Deputy Speaker, Sir, you belong to Haryana. | know
that the people of Punjab and Haryana used to feel proud
to send their sons in army and those familics who could not
send their children in Army, they used to give their children
names as Karnail Singh, Gernail Singh, Subedar Singh,
Hawaldar Singh. Mr. Major Singh Uboke is present in the
House. They used 1o feel proud to have a name of a soldicr,
but today there is neither respect nor money in this service.
Then, why are should opt for this careecr? Did our policy
markers, Pay Commissions have cver thought anything in
this regard? If one do not get enough money. it's no problem
but atieast there should be respect in the service. If we
study warrant of precedence, our head will hang in shame
that the names of those persons who have sacrificed their
lives have been placed below and the names of those who
ordered them to sacrifice their lives, have heen placed on
the top of the files. | don’t know the reason for this

To improve the situation, we will have to take certain
unpleasant decisions and we will have to annoy some
officers. For doing all these things, we should have a strong
will power because bureaucracy and red-tapism do not make
a country prosper. The country prospers when talent is
appreciated and respected, when there is a dignity of labour
and when we keep the respect of heroes intact. The same
problem is with the scientists. Can we produce scientists in
our country by imparting knowledge in physics. chemistry
and maths? The people who had spent their entire life in
faboratories to undertake intensive research work should
also be given some social honour.

Mr. Deputy Speaker, Sir, these people are also entitled
to have some respect. But in this country, person like
Hargovind Khurana struggled even for a small job. Being
disappointed, he left for abroad and later on was awarded
Nobel Prize. | want to ask as to why scientists like C.V.
Raman and Chandra Shekhar are no more with us. Did the
policy ptanners of this country had ever asked them which
type of brain is needed for a good scientist, what changes
are required in the policies? Today, a decision has been
taken for which | want to congratulate this Govt. that
Dr. Raja Ramanna has been nominated to Rajya Sabha.
There is need of such decisions. Such decisions will reinstate
their prestige.
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Mr. Deputy Speaker, Sir, huge human resources which
women constitute about 50 per cent of our total population
and are a valuable resource. During our freedom struggle,
a struggle tor women awareness was also started. We have
read in the books. The present generation has not seen
that struggle, but must have read in the books that at the
call of Gandhiji, these women left their domestic work and
joined the struggle against British rule. Raja Ram Mohan
Roy had started an agitation against ‘Sati-Pratha’. Those
women were the dignified women of their time. Engaged in
their household work, wearing khadi and working on the
spinning wheel, those women were the idol of dignity. Today,
after 50 years, the women have been made a thing of
advertisement, enjoyment and decoration. Today, without
displaying semi-nude female figures on the cover goods
can not be sold. Today, she has been made a medium of
earning profit. Is it not a challenge to us?

Mr. Deputy Speaker, Sir, today the figure about female
education is astonishing. It is astonishing to read the male
and female literacy ratio. Today, there are such districts in
this country where parents do not feel happy at the birth of
a girl. There women come and mourn and say that it might
be late but justice will be done. Do not worry this time girl
has born, next time God will bless you with a son. Earlier
in some areas, there was a tradition to kill the female infant
at the time of birth. Now the progress of science has also
become a curse for her. Now you can know about the sex
of your child in the womb. So foeticide takes ptace. When
we discuss about population-control, please also have a
sight on this aspect. It is not population control but it is gitl
population control. In it how much male-female ratio is
decreasing, how big gap is there, this fact i1s to be seen.
Population control is being done at the cost of the women
health. There is only three and a half per cent participation
by mate therein, but a women has to undergo ultrasound
again and again and also has to visit operation theatre for
abortion.

Mr. Deputy Speaker, Sir, it is said in our country that
to teach a boy means to teach a person. To teach a girl
means to teach two families. A literate sister will never
desire that her brother-sister should remain illiterate. A
literate mother will never allow her child to be illiterate. Why
the condition of female-education in this country is so bad?
Even today, the maximum time of our women is spent in
plucking fuel, collecting wood and performing house hold

activities.

Mr. Deputy Speaker, Sir, you will appreciate that our
women are the most hard working ladies in the entire world.
She cooperates both outside and inside the house. She is
just like an axis of the family. She is mother to provide
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‘sanskar’ in the home and outside, being an earming member,
also shares the financial burden. But today. how much
percentage is the participation of women in nation-building?
Itis a challenging question and | would like that on the
occasion of the 50th anniversary of independence, when
this Parliament formulates an agenda. this fact should be
kept in mind. We provided education, some figures of female
education have increased. Their percentage has increase
in services, they got self-rellance. But what we have done
1o stop their sexual exploitation al the place of the service”?

Mr. Deputy Speaker, Sit, today | would like to say that
to check sexual explottation, the Supreme Court has given
a historical judgement, but that 1s only ditecton, these are
directions of the Supreme Court. | would tike that by including
these directions, Parlament should pass an Act. A legisiation
should be introduced so that directions regarding sex-
exploitation could get the legal shape. It may be a milestone
in the 50th anniversary of independence.

Mr. Deputy Speaker, Sir, our craftsmen are one of the
major human resources in the country These talented and
creative craftsmen not only contribute to the growth of the
nation but also earn good name for the country in the world
But it is regrettable that their living condition 15 at the worst
stage. | was the Chairman of the Petition Commuttee of
Rajya Sabha. At that time a petition i respect of pathetic
condition of handloom weavers was submitied. We went to
their places in every nook and comer of the country in
order to assess the condition in which they were hving |
was pleased to notice the qualty of Sarces made by those
weavers. The quality of art they displayed magihcently on
their clothes was a wondertul pleasure to watch But inspire
of working upto 12 to 14 hours with such a talent. it s very
difficult for those people to earn two times’ meal for then
familics. They live in thatched houses which too leaks during
the rain. During rainy days. they are unable to earn then
fivelihood. This 15 the high time today on the occasion of
50th anniversary of our independence that we should bring
forth an agenda for these craftsmaen so that ther living
condition can be improved

Mr. Deputy Speaker, Sir, another human resource of
this country is our farmer Our farmars produce foodgrams
for this country by braving the cold of winter and heat of
summer. But when our farmers find that foreign countnes
are being paid higher pricas for the same product. they fecl
suffocated within on account of this discnirmination because
our Government import foodgrains at tugher prices. The
farmers become rebellious. They feel as if they have been
cheated and their labour has gone futite. Therefore, my
submission is that belore taking any such decisions, it 15
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necessary to take into account the conditions in which our
farmers work in their fields, in which they water their fields
during late night hours and teed the people of this country.
When | remember the hard labour of our tarmers, | do recall
former Prime Minister Shri Lal Bahadur Shastriji who had
solved the problem of foodgrains in our country merely on
the might and force of our farmers. | can still recollect that
when we were in our childhood, we were often asked to
write an essay on ‘Self-Reliance in the Field of Foodgrains’.
We used to write the essay on the same topic. At that time
Shri Lal Bahadur Shastri, on the one hand, exhorted the
farmers to increase the production of foodgrains by
encouraging them and on the other, he adopted pure indian
method to fight the problem of shortage of toodgrains. He
urged upon the countrymen to undertake a fast on Monday,
thus exhorting them a respectful way to meet the shortage
of foodgrains. | am saying this all because we have got a
totally different Indian method to fight against all such
problem and if we start adopting those practices, we can
definitely sort out our problems with great self-respect.

Mr. Deputy Speaker, Sir, there is another big human
resource in our country and that is our youths. This document
says that by the end of this century we will be having a
population of 35 crore and 50 lakh youths in our country. A
country having the strength of 36 crore youths in their full
blossom, should not feel worry at all. But if the country
remains under developed, semi-developed or its’
development goes in wrong direction due to our wrong
policies, the same youth will become a problem for the
country. Most of problems which had been faced in our
country, be it the insurgency in Kashmir, terrorism in Punjab,
violence in North-east or deep neck corruption in the country,
the analysis of these problems show that root cause was
mal-adjustment of human resources. You see it in the light
of the mal-adjustment of human resources as the root cause.
Today, foreign culture is invading our country and is creating
cuttural pollution. Youths are the first to fall victim to this
cultural erosion. Some Hon'ble Members has just said that
next war would be fought not with weapons but with their
cultural weapons. That cultural war has started. The moment
our youths sit & watch M.T.V. programmes the glittering
world of ‘Manhatton And Limosin’, his eyes are dazed with
the glaring prosperity of that world and he longs to fulfil that
desire. But he has not the resources to fulfil this desire. If
he is well educated, he has not got the degree because
printing paper is not available therefor. And if he has got
degree, he is not able to get employment. When this youth
facing the problem of unempioyment fails to achieve his
desires, then by suppressing his feelings, he starts adopting
wrong means to fulfil his aspirations. The young man moves
to the path of crime and the young women indulge in flesh
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trade. | want to know as to how long we would be sitting
unaware of this problem. Are we going to take any measure
in this regard? if not, this huge resource is likely to get
wasted.

Our hon. Speaker belongs to North-East. The way
North-East has been invaded by AIDS and Drugs is known
to him. | want to know as to whether our administrative
policies and education system have not made any
contribution at all in this regard? Like a rich father who
sends money-order to his child and fees that his duty is
over, we have also adopted the same policy with regard to
the North-East States. We think that we have fulfilled our
duties just by providing money to these states and they do
not need our aftection and care. We never thought that we
need to formulate a policy to bring the people of these
states in our main-stream. We never paid our attention
towards this issue. | know that tilt few years back, people
coming from North-East states werc mistaken for some
Korean or Japanese citizen. People having broad forchead
and shaped nose were only considered in Indian. It is the
Parliament of this country which brought these North-East
States together with other states of the country. When ouwn
Hon'ble Speaker, who belongs to North-East, chairs the
proceedings of this House and when the cntire nation
watches the procecedings of the House on T.V. it makes
every citizen of North-East feel proud and at the same time,
the entire country also feels together with North-East. The
need, today, is to develop our resources, take some firm
decisions, discipline our youth and make character strong.
But my submission in this regard is that morality and
discipline can not be exhorted through books or delivering
long speeches, rather it requires good conduct from us.
Today, the question before us is as to what example of ow
good conduct we have set before the youths of our nation”?
Yesterday we were saying that 95 per cent people of this
country are honest and only five percent people arc corrupt,
therefore, the issue before us is not that of corruption. But
the problem is that these five percent corrupt people have
become the ideal of 95 per cent honest people. These are
the five percent people who are governing this country,
who are holding the reins of this country. These are the
people who make the face of our public and who sit in
offices and implement the decisions, These are the
five per cent people who sit in the courts to influence the
judgement. it is not so that other countries are not faced
with the problem of corruption but they have built a national
character of their own countries. But we have built our
national image on the basis of these five percent people.
Now, | would like to quote an incident of Japan that
happened with me. Japanese politicians are equally corrupt
and political instability is also there. But, the common man



285 Motion Re: State of Democracy and
Democratic Institutions, Economic
Situation, Position of Infrastructure,

of Japan has created for himself an image of a hard worker,
nationalist, Self-respecting and an honest person. | bought
something from a shop in Japan and was counting the
money returned by the Shopkeeper. The Japanese woman
with me asked a question:

[English]
Why are you counting the money.
[Translation]

| told her that | wanted to know whether the shop keeper
had returned the correct amount or not then she said:

[English]
It is a shame on us.
[Translation]

Sushmaji, please do not do so. No one counts the balance
amount in Japan. The Shopkeeper would have taken only
the cost of the thing even if you had given your purse to
him. On the contrary, when that Japanese girl came to
India with me, at the booking counter for ticket, there was
a notice plate on wall “Beware of pick-pockets”. When she
boarded a train for Jaipur, there was also a noticce plate
“Passenger himself is responsible for his luggage”. At that
time, | compared the national image and character of both
the countries. We often talk about glamour in western
countrics but perhaps we do not know that demonstration
of money and power is considered vulgar in western
countries.

Mr. Deputy Speaker, Sir, | do not know whether you
have gone to Sweden or nol. But | have visited recently the
two Scandinevian Countries. There is monarchy in Sweden
but you will be surprised to krow that the king of Sweden
uses bicycle for going from one place to another and people
greet him freely. Mrs. Dhall is Speaker of Sweden who is
considered number two and Prime Minister is number three
from authority and power point of view. That 60 year old
lady goes to her office on bicycle.

| have also gonc to Norway. There, Ministers
themselves pick up their brief cases to their respective
offices. When | tried to inquire about it, | was told that
flaunting power is considered vulgar there. It is an ideal and
they have created an example for the future generations.

BHADRA 6, 1919 (Saka)

Achievements and Potential in the field 286
of Science and Technology and State
of Human Development in the Country

Their future generation would hope for a bicycle but our
youth is startled by the speeding caravan of vehicles of
politicians and long to get it. Therefore, | would like to say
that by adopting the earlier old method and pohcies only,
we can develop the future generation into morally strong
and disciplined human beings.

We have our own Indian philosophy of human
development. Western Countries have considered
Mechiavillan theory for human development which gives
importance to the person’s Self-interest and ambitions
whereas philosophy of Chanakya in Indias perspective gives
importance to the Country. It stresses on dedication and
nation building. We have to build a nation which is sensitive
to poor, exploited and neglected people. This 1s not a new
concept.

Swami Vivekanand also thought about such a sensitive
nation. He gave a call to the citizens and asked a question
I would like to gquote that question before this Parliament.

‘Do you feel grieved over the fact that lakhs of people
are hungry and this country I1s enveloped in ignorance
and illiteracy. Do you feel concerned about 17 Does
this fact make you restless? If so, this is the first step
towards patriotism, only first step.”

I would like to say that we require a nation sensitive to
poor. It is a difficult task and requires hard wark. | remember
a sentence of Pt. Nehru which was said by him just after
the independence.

{English]

There 1s a time for work; there is a time for leisute. But
this generation of ours i1s sentenced to hard labour |
repeat, . ."Sentenced to hard labour.”

[Translation]

This sentence was relevant at that time and 1o equally
relevant today after 50 years of Independence. We need
not take rest but work hard. We can achieve the target if we
move in the right direction with determination. In this Hpecial
Session of Parlament on the occasion of 50th anruversary
of Independence if we really want to pass a resolution to
build a new India of our dreams, then we all the M P«o
should resolve ourselves to work according to the famous
sentence of Vivekanandji, that is—"Utishtha, Jagrata Prapya
Varannibodhat”.

[English]

Which means Anse, awake and stop not till the goal 1
reached.
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SHRI MULAYAM SINGH
YADAV

[Translation]

THE MINISTER OF DEFENCE (SHRI MULAYAM
SINGH YADAV): Mr. Deputy Speaker, Sir first of all, | would
like to thank you for allowing me to Speak. Sir, through you,
I congratulate the hon. Mr. Speaker for calling this Special
Session on the occasion of Golden Jubilee Celebration of
Independence and remember those freedom fighters whose
sacrifices have enabled us to discuss this issue in this august
House.

Sir, through this House, | would like to pay respect to
father of the nation Mahatma Gandhi, Pt. Jawahar Lal Nehru,
Sardar Patel, Ram Prasad Bismil, Usmanulla, Sardar Bhagat
Singh, Subhash Chandra Bose, Dr. Ram Manohar Lohia,
Jai Prakash Narayan, Acharya Narendra Dev and all the
freedom fighters who sacrificed their lives for freedom of
this country. On 15th August in 1947, when India got
independence, at that time we had a dream about future of
India. What was that dream? At the time of Independence.
we had a target for us. Our dream was that when India will
get freedom under the able leadership of Gandhiji, then
poverty will be eradicated from our country. Villages and
farmers of our Country will prosper. Irrigation facility will be
provided for every field. No discrimination would be made
against anyone. The blot of illiteracy would be removed.
These were our dreams and a picture of future India was
presented at that time. Now, we have to think that where
we were at that time and what were our targets and where
are we now at present.

I am very happy that in this Special Session of
Parliament, leaders of all the political parties have debated
several important issues rising above the party lines. | am
going to speak at such a moment when several Members
have already spoken. The issue raised by hon. P.V.
Narasimha Rao is quite serious and important for this House
and a better one for all the intellectuals of India.
(Interruptions)

SHRI KALPNATH RALl {(Ghosi): What will be the fate of
crores of people of this Country?
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SHRI MULAYAM SINGH YADAV: Leave this issue of
crores of people. Earlier they might have not understood
this due to illiteracy and ignorance but they will understand
it someday. He has raised an important issue in this House.
Under the leadership of Ram Manohar Lohia we, as well as
you have spoken a lot on disarmament and to stop the
arms race but that is a different matter. Almost all the leaders
have spoken. Therefore, | would like to shun a repetition of
those things barring that | may have to give by way of a few
examples. Therefore, | shall not take much time.

| want to say that the name of Mahatma Gandhi has
constantly been mentioned in thc House for the last two
days who was concerned about making our nation great.
He aspired to make our country so powerful as to dwarf the
top of Himalayas and become the foremost country in the
world and for this purpose he had presented a model, a
system before the people and leaders of the country and
had suggested a way. He stated that India lives in villages.
Sardar Patel stated that the culture of the country s
agriculture. Gandhiji had said that so long as the villages
do not progress, the farmers of our country cannot become
prosperous and till then our freedom will remain incomplcte.
The hon. Speaker has also stated in his speech that unless
the problems of every distressed person are solved, the
country will not be considered free. Are we translating it into
practice? | would like to state on this occasion that we must
accept all our social and political mistakes committed in the
past irrespective of our affiliations to party or leader. If we
accept our mistakes, we will not be ashamed before the
people. Therefore, we must accept our social and political
mistakes on the occasion of this golden jubillec celebrations
of our Independence. Therefore, it is our responsibility at
the golden jubilee of independence to complete the picture
of the country envisaged on 15th of August, 1947. Since
we are in power, it is our responsibility to fulfil those dreams
and make India as per the dreams envisaged.

Sir, it is said time and again that India 1s a poor country.
 fail to understand as to how it is said. | through this House,
would like to statc on this occasion before the people of the
country that no doubt the people of India are poor and have
lagged behind in the race of development but the nchest
country in the world is none other than India. No other
country is as prosperous as India. There is no dearth of
water in India. It experiences sufficient rainfall and there is
plenty of tand as well as surface water; there are many
rivers, there is no shortage of wood. coal, cement or
manpower. No other country of the world 1s endowed with
such a good agriculture and pleasant climatic conditions
suiting agriculture as ours. Then, why are we backward and
poor? We are poor because we could not uplift our farmers.
I am neither opposed to factories nor cities but | would like
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to clarify one thing that the cities cannot remain prosperous
without farmers but villages can remain prosperous without
cities. There is no conflict between industry and farming but
the factories cannot exist without agriculture and agricultural
production but agriculture is possible without factories. If
the farmer is deprived of tractor, he can still piough his land
with the help of a small pickaxe and a spade and pull water
from the very heart of the earth. 80 per cent population
lives in villages but if the farmer’s purchasing power is weak,
these factories will not run. Therefore, there is no conflict
between the factories and agriculture. Cities and villages
also have no dichotomy but the prosperity of the cities lies
in the prosperity of villages. If the villages and farmers get
further impoverished, the high rise buildings and mansions
in Delhi will no longer be seen. Wherever the villages are
prosperous, trade increases and the people become rich. |
think, this poverty is the basic weakness. In the first Five
Year Plan in 1951, more funds were allocated for agriculture
and in the Plan prepared in 1956, more funds were allocated
for setting up of heavy industries. In other countries of the
world the allocation of funds for agriculture has increased
but unfortunately allocation for agriculture in India has
decreased while allocation for industries has increased. |
do want that the Government should set up heavy industries,
build up railways, bombs and undertake such works as
cannot be done manually. But why is machine required to
manufacture goods ranging from clothes to match box, soap.
biscuits and loaf while there is abundance of manpower
and population in our country and comparatively less farming.
We have copied from United States where there is more
agriculture and less population while in India agriculture is
less and population more in proportion. If all the works are
mechanised, the unemployment and poverty will increase.
| want to say that unemployment increases poverty and
poverty is not instrumental in increasing unemployment.
Therefore, slogan should have been raised ‘remove
unemployment’ because it unemployment is removed then
poverty will be automatically removed. We comed the slogan
‘remove poverty’ but if we had coined the slogan ‘remove
unemployment’ perhaps we could have made progress. Only
for this purpose we did not utilise our natural resources and
did not benefit our farmers. | am intentionally speaking these
things to farmers because the farmer anywhere in the world
is not as laborious and wise as in India.

Mr. Deputy Speaker, Sir, | cite an example in this regard.
A delegation from Israel visited India when | was Chiet
Minister. They presented before us a programme in a Five
star hotel. People of Israel have done a marvellous job.
They raised the slogan, ‘Go to the deserts’ which is nght.
The ploughing of fields and sowing of seeds is done there
after ascertaining the temperature. But the farmer of India
is so wise that he will tell the right time for ploughing of
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fields and sowing of seeds by touching the field with his
toe. In which country of the world does a farmer work so
hard? But today, that farmer is neglected. | have been stating
tor the last six years that the fight was between 5 per cent
versus 95 per cent. | would like to thank Sharad Pawary,
Chandra Shekharji and two hon. Members of BJP who at
least accepted our point of view today.

Mr. Deputy Speaker, Sir, | would like to ask as to who
constitute the 5 per cent in this conflict between b per cent
versus 95 per cent? They are the ones who were rich and
educated at the time of the British rule and who were
indulged in maximum exploitation. On the occasion of golden
jubilee of independence also, persons falling in the category
of 6 per cent are the respected ones enjoying all the facilitics
and luxuries and are hatching conspiracy against treedom
fighters by playing the role of middlemen. Even today, the
95 per cent people have been deprived of basic necds and
faciiies of life. What is the solution of this problem? Who
are those five per cent people. they are those persons,
please do not mind, we are also for the Indian languaqges.
We want that our national language should develop, ow
language is mute so far. We want that Marathi, Teluqu,
Malayalam, Kannad, Gujarati, Gurumukhi and Urdu be used
and therefore, when we were in power we had arranged for
promotion of four south Indian lanquages and other
fanguages. We are not supporter of Hindi only, we are
against English which is a foreign language, therefore, we
regret to say that though we canvass for votes in mothe
tongue but make speech in foreign languaqge in this House
Can anybody dare to ask tor votes in foreign language and
win the election? Therefore, there 1s difference betwecen
practice and preaching. Therefore, | would request the
opposition parties, as we agree in this regard. that we should
resolve on this occasion that this Lok Sabha would become
multilingual and Supreme Court should becomae multiingual
It any member of Parliament wants to speak m Tamil, we
should say that we understand that.

Today we are using medium tor Hnde-Enghsh
translation, but not for Tamil, Telugu and other Indian
languages. Gandhiji had said that if two persons, who know
the same mother tongue, speak in Enghsh, they should be
jailed for six months. Have we understood Gandhii? No
one can diminish the stature of Gandhij His ideology 15 so
broad that today not only the people of Indha but the people:
of the world follow him. When the President of South Africa
takes oath, he takes the name Gandhi i anyone breaks
10-20 statues of Gandhi in India, i1 does not make a
difference. There are statues ot Gandhi in 48 countiies of
the world. Therefore, | want to say that it 15 mistortune of
the country that our mother India 1s mute even after 50
years of independence. We have not been able to make
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our official language. There is the need to ponder over it.
| want to repeat again that this Lok Sabha and Supreme
Court should be made multilingual.

Who are those five per cent people? They speak in
English, abuse in English, drink English wine, dance in
English style and abuse Mulayam Singh in English. It is
true. | am saying that if any person is abused most in India,
he is Mulayam Singh. Those five per cent people abuse
Mulayam Singh. We have seen it many times. But we cannot
bear the ignorance of 95 per cent people. Therefore,
awakening has come. We sometimes call it casteism, it is
not casteism, it is awakening. We have given slogan at the
time of independence and we saw that on our one side
people are having good food, good clothes, and good house.
But today there is poventy to a large extent. All hon. members
know about the condition of 35 per cent people in the
country. If there are five members in a family, there are not
five plates so that all the five members can take food at one
time, there are not five cots and five rooms for them. Father,
mother, son, daughter and wife of the labourer and farmer
live in the same room alongwith two bullocks and their son
also studies there in the light of lantern. This is the condition
so far. | want to give two examples. it was said that | am
anti-women and Mulayam Singh is against the reservation
for women. It is my misfortune that | become more
controversial. First of all, | want to say that after
independence, after Mahatma Gandhi, it is the Samajwadi
party which has struggle for the respect and rights of women.
When Dr. Lohia gave his slogan of 60 per cent, said kaha
sansopa ne bandhi ganth socialisto ne bandhi ganth,
pichhade pave soumein sath. If you read that policy,
programme, theory and election manifesto, women and
minorities are also included in that. All forget minorities and
say how the minorities can be given reservation. Why it
cannot be given to them. When you are giving special
opportunities to all, the minorities should also be given
special opportunities. if not today, certainly tomorrow, special
opportunities would have to be given to Muslims, Sikhs and
Christians in India. | want to emphasise this today. Our
policy is in regard to social justice, it also intends to bring
social change. | want to say to my friends, also to
Shri Sharad Yadav that we do not want social justice. We
should stop to give the slogan of social justice.

13.00 hrs.

We have to change the whole of the system. Social
justice has been given here, backwards have been given
opportunity, the downtroddens have received reservation,
but we have to see that 10 per cent reservation should also
be provided for the poor belonging to higher castes.
Constitution may be amended for it. When we talk about
social justice, it is the part of social changes. Today, you
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see that we are in power. We have been in power earlier
also, | have been Minister, Chief Minister also. | have been
opposition leader for five and a half years continuously but
| have seen that it downtrodden people are more in number
some where, they have become powerful. Where backwards
are more in number, they have also become poweriul there.
The downtroddens, minorities and backwards have inflicted
atrocities on them. They have closed their way and have
occupied their farms there. Is it not true? Today social justice
is needed, therefore, we are talking about social change.
Social justice is its part. There is the need of changing the
whole of the system. We had made demand for 10 per cent
reservation for the poor belonging to higher castes and a
proposal was passed and a Committee was constituted in
which Chief Minister was also included. | had also demanded
for making amendment in the Constitution and said that 10
per cent reservation should be provided to the poor belonging
to the higher castes. The poor and the people belonging to
minorities should also be provided reservation whether he
is Christian or Muslim. We want to say it openly and firmly
that they should be provided reservation. Where the caste
has broken and where identity in the name of caste and
religion has obliterated, that country has become powertful.
| would take it later on.

Should we be happy with the progress that we have
made? The people like us would not be happy with that.
India has made progress by leaps and bounds. We have
progressed in the field of communication. If India has become
self-sufficient in foodgrains, Government of India cannot
take all the credit. The farmers of India are to be lauded for
this. We are farmers. | have been farming since the time
when | became MLA for the first time. Some of our friends
are still farmers. We get information regarding our farms
through telephone. We are farmers but we have not got
any facility from the Government. The members of our family
have increased the production from those farms which were
not cultivated earlier. The farmers have increascd the
production by doing hard work. Today they are not being
provided water, cheap fertilizers and quality seeds. Inspite
of that, the farmers of India paricularly those of Punjab
have increased the production. When the farmers of Punjab
came to our State, they presented an ideal model. When
they increased the yield of crops, efforts were made to take
possession of their land. For this purpose, they are taking
excuse, they are taking excuse that they have encroached
the land. Sikhs of Tarai are being threatened in the name
of possession and efforts are being made continuously to
take over their land. If we were there, Sikh brothers would
have been liberated. No one would have taken possession
of their land. Barnala Sahab, you pay your attention towards
it. Many of your colleagues have their agriculture farms
there. Efforts are being made to take over possession of
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their land. They have set an example by increasing the
yield of the crops. We have made progress in the field of
agriculture, science and education. We have got knowledge.
It we feel complacency that India has made progress, we
will not be able to discharge our responsibility. What is our
position at international level? What is our position in
comparison to those countries which have made progress?
We would like to cite two examples of such countries and
there is no need to cite the example of third country. In
1945 during second world war, Japan had been ruined
completely. Railways, hospitals and other important tacilities
had been destroyed there due to the use of atom bomb,
land had sunk there and fatal diseases had broken out.
Everything had been destroyed in 1945. Today., what is
position of Japan? In 1949, revolution had taken place in
China. Today, what is the position of China and India? After
making comparison with these two countries, we would know
whether India has made progress or not? We can praise
ourselves that we have made motor cycle and car in place
of bicycle and have developed missile in place of needle.
Should we feel satisfied with this performance. See China,
in 1947 when we got independence what was our position
and what was the position of China? There was nothing in
China. They had lost everything. They were hungry and
they were called opium addicts but today you see that they
have population of about 125 crores whereas our population
is 100 crores. The population of China is one fourth more
as compared to our population but India produces about 25
crore tons of coal while China produces 125 crore tons &
coal which is five times more vis-a-vis India. We should
make comparison to assess our progress. It is not proper,
if we praise ourselves stating that earlier we did not have
needle and now we have developed missile and we have
made progress. Likewise, India is producing 2 crore and 60
lakh tons iron and steel while the production of China is 10
crore and 50 lakhs. Qur production of foodgrains is about
20 crore tons whereas China is producing 50-60 crore tons
foodgrains while they have less agricultural land as
compared to india. The population of China is one fourth
more as compared to our population and even then, they
are producing three times more foodgrains vis-a-vis our
production. They are producing five times more coal, steel
and iron as compared to our production while they are
having one forth more population in comparison to our
population. If we make our comparison with them, proper
review would come up. We will have to make this review,
then we can progress. Today, | would like to submit that
countries which have laid emphasis on the agricuiture, have
made progress. We should go through the history of four
five years to ascertain the position of America. Many scholar
and experienced persons are sitting here. Our sister Sushma
Swaraijji has vast experience of foreign visit, perhaps | have
never gone abroad. Once | had gone to London. For being
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in the government | may have to go to foreign countries.
When | have not seen my country thoroughly, what is the
use to see the world? First of all, we should visit our country
and it is a worth seeing country. No country 1s so beautifut.
prosperous and is having natural wealth like this country
Which country can be more beautiful than this country?

We should remember that when revolution took place
in China, Maotsetung had called scientists, educationists
and all others and asked them the way in which the China
could make progress. They had replied that we would talk
to Russia and other countries. He asked them that you tell
me one thing that from whom Russia has learmnt? At this all
the scientists, educationists and intellectuals kept mum. He
said that we should not seek assistance from anyone.
Scientists and educationists should formulate policies tor
the country. We should not seek assistance from Russia to
build our country. Has such spirtt of patriotism awakened in
our country? Sh. Narasimha Raoji has told that scientists
are going abroad and they are working there on the higher
posts. Today, doctors are going abroad from India to conduct
heart operations. In foreign countries Indian doctor conducts
operation but when he comes to India he does not get due
respect. Indian engineers are the most expert engincors
Uttar Pradesh Bridge Corporation is one ot the best bridge
constructing institutions in the world. What incentive we
have given to them? Today they have lost everything. Uttar
Pradesh Bridge Corporation used to construct bridges in
the world as a result of which we used to get substantial
income. We have not given due respect to our talents. We
have not heard our people and have not given them due
respect. As a result of which many talents of our country
have migrated abroad gradually. They are getting faciities
there. If we want to protect the talents of our country, we
should think about it. 50 years have passed ol ous
independence. If we want to make our country self-rehant,
a few people of this country should not consider this country
as their legacy. 1 am talking about 95 per cent people
because we have not been able to create among them a
sense of responsibility. We have not been able to tell even
a worker that this country belongs to him. Politicians, ML As_|
M.Ps., Ministers or President of Distnct Panchayat or Mayors
and officers working on the highest posts or industnalsts
consider India as their legacy. Such people are only one
crore. Earlier were 50-60 lakhs but now ther number has
increased to one crore and they have nothing to do with the
remaining 97-98 crores people of the country. They have
not been taken into confidence, their cooperation has not
been sought and participation mn power has not been
provided to them. Therefore, we should awaken them.
provide paricipation in the power and we will have to create
awareness among these 95 per cent people. Therelore, |
congratulate Mr. Speaker for saying that we will have to
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fight another struggle of freedom. In this struggle we will
have to bring 95 per cent neglected people into the
mainstream. We are doing our best to bring Muslims into
the mainstream but it is useless as they are already in the
mainstream. | would like to submit that minorities and the
farmers have given maximum cooperation in the
development of the country. Eminent economists and
scholars are sitting here. Despite the maximum cooperation
of minorities and the farmers in the development of the
country, they are being neglected. To what extent more you
want to bring them into the mainstream. Muslim is the best
barber so we have our shave from him, we get our clothes
stitched from muslim, we get our hair cut from Muslim, we
bring Banarasi Sari for the marriage of our daughter and it
is also made by Muslim. We use the famous carpets of
Bhadohi, they are also made by the Muslims. In Moradabad
the utensils of copper and bronze are made by the Muslims
and the locks of Aligarh are also made by Muslims. Sikhs
and Muslims have extended their cooperation by inventing
the best quality spare parts of rickshaw, bicycle and in the
field of atomic energy and thus they have given maximum
cooperation in the development of the country. How they
are away from the mainstream. Since Muslims are good
craftsmen, people need Muslims to make best ornaments
for their family members. Today discussions are being held
to bring them into the mainstream. The Muslims and the
farmers have contributed a ot in the development of the
country. They were on the forefront in the freedom struggle
and they never turned back. In 1965, when Indian soldiers
went in Pakistan's territory, Abdul Hameed contributed a lot
in that war, even then we suspect them. | would like to urge
all to stop suspecting them. If the minorities and Sikhs are
suspected, then the image of the country wilt be tarnished.
They may be hardly one per cent. The entire Sikh and
Muslim community is being suspected and branded as ISI's
agents. They also said that Mulayam Singh was instrumental
in dropping arms in Purulia. Throughout the country there
was a news that 1S| agent Mulayam Singh would be exposed
in Purulia arms dropping case. You might have read it.
There was not a single newspaper which did not cover this
news. The Leader of Opposition said no comments. Who
dropped arms in Purulia? Did Muslim or IS| dropped the
arms? Was there any Mushm involved? { would hke to tell
you that no involvement of any Muslim has been found.
When in such an institution, organisation any senior officer
is involved in indiscipline, in contact with foreign countries
and involved in sending secret information of the country to
other persons/country, then we do not take the institution’s
name becausc there was no Mustim involved in it, and
there were only Hindus. irony is that we talk about bringing
them into the mainstream. Mr. Deputy Speaker, Sir, therefore
| would like to request that we should not suspect our Muslim
brethren. If we suspect them, then it will prove dangerous
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for the country. We must extend friendly hands towards
them because we would never get any other community to
make sacrifice of its life for the country. Therefore, we must
approach them in a friendly manner because they have
made maximum sacrifices and contribution for the
development of the country.

My colleagues have spoken here about patriotism. This
is good. We must ponder over the reasons as to why spirit
of patriotism is lacking among us. The main reason for the
lack of patriotism is that today two of our groups are silent.
The students of the country left their studics to join the
freedom struggle. Today we are celebrating 50th anniversary
of golden jubilee year of independence. We must dwell on
this subject so that our next generation does not forget
these sacrifices. At that time, school-college going students
had joined the freedom struggle but why are they silent
today? Why are the intellectuals silent who had once
awakened the entire country.

The hon. Speaker has rightly said that now we have to
fight the second freedom struggle. For this, we will have to
awaken the students and intellectuals who are silent today.
it is true that the Father of the Nation Mahatma Gandhi has
contributed a lot in freedom struggle, he had created
awareness among the masses but if the intellectuals, poets,
litterateur, writers and journalists of the country had also
not contributed, then this mass awareness would not have
been possible. Today, | regret that the youth, students,
intellectuals, journalists are silent. No, why they are silent
and who is responsible for this. | think we are responsible
for this. The people in ruling party arc more responsible for
this. We including all the leaders should unite and take
unanimous decision to bring awakening in our people once
again.

As far as opposing the Bill rclated to Heservation for
women is concerned, | would like to say that | am not
against reservation for women but | am against the form--
nature of the Bill. We too want that women should get
reservation. For this, all the parties should make
amendments in the Constitution unitedly but betore this, all
the parties should decide that they want to give this extent
of reservation. Sometimes, it is argued that we cannot do
this? Why we cannot do this? We have full rights to bring
an amendment in Constitution and the Electton Commission
can also do this within the law. The Election Commission
can make a provision that every party will have to provide
certain percentage of reservation for women and if any
party does not follows this order, the party will be stripped
of the recognition and symbol.

| am speaking truth. All the Members of Parliament
irrespective of their party affiliations, have congratulated
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me. | do not want to take name of any party. They are very
weak at heart. Though they cannot say it openly even then
they say that Mulayam Singh has given a good suggestion.
There is no party whose MPs have not contacted me and
said that they agree with me. All agree with me. We want
that some amendments should be made in the present
form of the said Bill.

Just now Narasimha Raoji said that the people have
dual character, there is a difference in what they say and
what they do. Hon. members come to me and say that they
do not favour reservation and Mulayam Singh's suggestion
is very good. | would like that every member should do
some soul-searching and then say this. Whatever the
supporters of the present Bill and the leaders of their party
may say, | want to ask that is there any fault in what we
say. We cannot be ever against this Bill. Since then when
we like-minded parties have joined together, we have fought
for the interests of women. | would give two examples.

We are aware of the atrocities being committed on the
poor people, as well as on women and girls. The height of
poverty is such that one and half years back there were
three sisters in Kanpur. Neelam who was a student of MA,
Veena was a BA student and Aarti was a high school
student. Their father Dikshit was a teacher, who passed
away. Now his son and wife are thc only survivors in the
family. The son and mother sometimes used to quatrel on
the issue of marriages of these three girls.

Mr. Deputy Speaker, Sir, these girls knew that their
brother and mother were deeply concerned about their
marriage. Sometimes, they had to go without food. They
planned and consumed poison. Everyone knows this. The
Doctors could say the youngest girl Aarti but Neelam and
Veena died. They could not tolerate the fact that their brother
and mother were worried on account of their marriage.
Hence, they consumed poison. | visited that house. | would
like to tell the hon. Members that even a person of my
height had to bend low to pass through the door. When |
went into the room, | was surprised because there was
nothing inside the house except perhaps two cots and a
few kgs of foodgrains. | asked the girl who survived the
suicide attempt as to why she has consumed poison but
she could not say anything. There were tears in her eyes.
| told her, dear never take poison. Though | do not have lot
of funds in my party even then | give Rs. one lakh for
marriage but never take poison. This is the condition of the
poor people and women in our country. | have tried to
sketch the incident. No leader went to their house to express
condolence. So many leaders are there in Kanpur and
around but no leader except those of the Samajwadi Party
visited their home to enquire about their well being and
express condolences.

BHADRA 6, 1919 (Saka)

Achievements and Potential in the field 298
of Science and Technology and State
of Human Development in the Country

Mr. Deputy Speaker, Sir, recently a girl named Suman
Tiwari who was on a homeguard duty, was tortured in a
police station and booked under a law which | would not
like to mention here. She was a homeguard and was kept
in the police station for three days. As soon as she came
out of the police station, she consumed poison She had
two children-11 years old daughter and 7 years old son.
Now they have become orphan. Just after getting out of the
police station she consumed poison and dicd. No leader or
M.P. visited her home to express condolences.

SHRI JAGAT VIR SINGH DRONA (Kanpur): Mr. Deputy
Speaker, Sir, Kanpur is my Parliamentary Constituency. Hon.
Defence Minister is talking about my constituency. | would
like to put the records straight.

MR. DEPUTY SPEAKER: You will certamly get an
opportunity.

SHRI MULAYAM SINGH YADAV: Let me first complete
my point then you may give your explanation.

Mr. Deputy Speaker, Sir, | was on tour. When | noticed
this news while reading some newspaper, | cancelled all
my programmes and went therc. When | enguired about
her home, | came to know that she does not have any
home. She had a son and a daughter. These two children
were sitting besides the people. When | saw their plight, |
gave 50,000 rupees for their subsistence what | mean to
say that our women and girls are in such a pitiable condition
in our country. | want to make it clear that | am not anti-
women rather | am a staunch supporter of womens’ cause.

SHRI JAGAT VIR SINGH DRONA: Mr. Deputy Speaker,
Sir, | have great regards for our Defence Minister
Shri Mulayam Singh Yadavji but he should not give wrong
information to the House. You visited that place after one
month in connection with some other work. That 15 my
constituency. Local M.L.A and | myself paricipated in het
cremation and have been in constant touch with the family.

SHRI MULAYAM SINGH YADAYV: Please don't compel
me to say something. Even the amount of Hs. Y000 which

you had announced has not been given ... (Interruptions)

SHRI JAGAT VIR SINGH DRONA: Any way. you have
atleast admitted that we had gone there

[English]

SHRI SONTOSH MOHAN DEV (Silchar): This debate
has been kept above all these things. Let us not discuss all
these things ...(Interruptions)
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[Translation]

MR. DEPUTY SPEAKER: Shri Mulayam Singh ji, you
have already spoken for 44 minutes.

SHRI MULAYAM SINGH YADAV: Mr. Deputy Speaker,
Sir, | want to speak for some more time. People from that
side have already spoken for 45 minutes. You give me the
whole time allotted to my party. (Interruptions)

Uma Bharati ji, you say something else while sitting
there and something different in private. So, please let me
put my point.

We are the supponrters of women’s cause and respect
them. | have not named any party nor am | mentioning any
person. | am just saying that | visited that girl's home and
made some arrangement for the subsistence of those
children.

SHRI CHAMAN LAL GUPTA {(Udhampur): Mr. Deputy
Speaker, Sir, this has been repeatedly mentioned in the
speeches and a decision has been taken that nobody will
indulge in party publicity here but Hon’ble Defence Minister
Shri Mulayam Singh Yadav is openly indulging in his party’s
publicity ...(Interruptions)

MR. DEPUTY SPEAKER: Shri Chaman Lal ji, please
sit down.

...{(Interruptions)

SHRI MULAYAM SINGH YADAV: Sir, we want to make
this country self-dependent and we will have to be self-
dependent. This Hindustan can be made self-dependent by
best utilising the services and assets of Hindustan,
atmosphere of Hindustan, farmers of Hindustan, minorities
of Hindustan, freedom fighters and Intellectuals of Hindustan,
and by overcoming inferiority complex. This can not be
done by speeches ... (Interruptions) Therefore we want to
say to you that we have to remove this indiscrimination and
fill up the gap between rich and poor. We don’'t want to
have any sort of disparities. Whether it is a question of
economic disparity, social inequality, political participation,
regionalism, tanguage or man-woman, we are in favour of
removing all such disparities at all levels. Therefore, the
entire House is required to think on the line of making this
society equal and also prosperous and if we keep in mind
the political gains then it will not be good for us.

Mr. Deputy Speaker, Sir, we want to urge upon you
that if someone looks for personal gains in politics or in
public life then one cannot contribute towards the
development of the country. But today self-interest is being
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taken care of. None dares to say the truth. We have taken
risk. We have not cared for the outcome in politics. We
would like to assure you that the people of our party will not
care for the outcome in future also. How can we build the
nation this will be our priority. But, | am sorry to state that
it is not happening.

Mr. Deputy Speaker, Sir, | want to express a couple of
more points. We fully agree with the three suggestions given
by Hon'ble Atalji. We have also received his letter and he
has also mentioned in his speech that there should not be
any interruption in Question Hour. Members of Parliament
should restrain themselves and follow certain Parliamentary
conventions and they should not go to the well of the House
and there should not be any interruptions during the
President’'s address to the joint parliamentary session. We
also support these three things but | would like to say one
thing that the Chair must take care of back benches
...(Interruptions) Today those people, who are sitting on the
last seats and the people of small parties, shouldn't we
take them seriously and publish their views. If the pecople
sitting on back benches and people from small parties are
given a chance to speak and if party leaders speak less
then there will be no need for this quorum bell
...{Interruptions)

MR. DEPUTY SPEAKER: It is not the responsibility of
the House to publish their speeches.

SHRI MULAYAM SINGH YADAV: | want to suggest
that the chair must give directions to this effect that if
somebody speaks without the permission of the Chair or
comes into the well then his speech should be expunged
from the proceedings. You must direct the Media and
Newspapers that this matter, this specch should not be
published. Today, Televisions have been installed here due
to which the people of entire Hindustan arc watching us.
They come here to get publicity and start making hue and

cry.

Mr. Deputy Speaker, Sir, please issue directions that
no one should interrupt during Question Hour. Leaders are
not required for it. They speak themselves and do not give
chance to their backbencher colleagues. Members of ruling
party are also responsible for this state of affairs.
Proceedings of House can run smoothly if Ministers give
proper reply to questions raised by hon. Members and also
express their reactions correctly. But usually the Government
give ambiguous reply to questions. At present we are in
ruling party and we should try to improve this practice.
There will be no tumultuous scenes in the House if proper
reply is given to questions raised by hon. Members.
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Secondly, you have raised the issue of criminalization.
I congratulate you for raising the serious issue regarding
criminalization of politics here in such a manner. | welcome
this because |, myself, had been victim of it. In 1991, one
of the notorious dacoits of our country had contested against
me and in 1996 ...(Interruptions) | would not like to go in
details. | am keeping that in my mind. In 1996, one of the
matia leaders of U.P. contested Lok Sabha elections against
me. | am not mentioning name of any particular person or
politicat party, you can introspect yourself ...(Interruptions)
Please do not exceed your limits or my speech will pinch
you, you will not tolerate it.

That very criminal had murdered a leading political
leader of U.P. Rules and laws are not required to check
criminalization of politics. Every person, and political parties
know about criminals and if leaders have good intention,
they should not give tickets to such criminals. We all should
debate this issue and take a decision that criminals would
not be given tickets for election. Why only a single party
should raise this issue time and again? All political parties
are aware of it.

Vohra Committee report on criminalisation has been
presented. Mr. Deputy Speaker, Sir, today power is in the
hands of elected representatives. It is being said that they
are involved with criminals, such a situation can be
dangerous for democracy. The detailed study of Vohra
Committee reveals that politicians, judges and officers at
high level have links with criminals. But the alleged
involvement of politicians is being discussed and alliance of
judges and officers has been left. Criticism of politicians in
such a manner is not in the interests of democratic system
of the country.

We have celebrated birth centenary of Gandhiji and
presently celebrating the 50th anniversary of our
independence. Most of us will not be lucky to take part in
centenary celebration of Independence though young people
will get a chance ...(Interruptions)

MR. DEPUTY SPEAKER: The lunch hour can be
skipped if the House wish to do so.

SEVERAL HON'BLE MEMBERS: No. no.

MR. DEPUTY SPEAKER: Alright, you can have lunch
because the House will sit late in the night.

SHRI MULAYAM SINGH YADAV: As far as election
reforms are concerned, procedural changes won't bring any
improvement. People as well as the leaders will have to
change their mentality. This procedure gave good resulls
during the period from 1952 to 1967. We all should work
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coltectively for it. Enacting law is not necessary. | have
several such examples in my mind. Alf the Members may
be knowing the name of Choudhary Shankar Singh of
Jalaun. He is well known in U.P. From 1980 to 1982, he
was involved in false encounter. Later on, an agitation was
launched against an officer and he was made history-sheeter
in a period of two years. Chaudhary Shankar Singh had
been twice BJP, MLA and later on joined our party. This
cannot be done by law. The people in power will involve an
innocent person in cases for self interest to stop tum from
taking part in elections. We should discuss this issue with
our intellectuals openly. All the political parties should
participate in it so that public could know the views of political
parties.

It is correct that we have achieved centain goals in last
50 years. Democracy has been strengthened. We should
discuss such matters collectively if we want to maintain
democratic system in this country. if you think about profit
and loss, then you can't perform the responsibility. For once.
you will have to take steps stringently.

| would take some more time before | conclude my
speech. Now-a-days, people are rushing from villages to
cities. One can see huge buildings in Dethi, nevertheless
we can also find jhuggi jhopri clusters at some places. We
will have to pay attention towards these poor people also.
then only a feeling of patriotism will develop in the minds of
the people as was seen during the freedom struggle. Today
many freedom fighters are sitting among us In this House.
Their's was a massive movement and it was launched under
the leadership of Gandhiji. We want to tell them that their
party has the largest base and they have their party workers
spread in every village and moreover, the freedom fighters
are also with them. Today, the freedom fighters are in thew
80s or 90s but even now also, they support them. Hence
I request to stop adopting dual-character and they should
rather work to bridge the gap between different sections of
the society.

I would also like to say something about one language
policy. Russia and China have not progressed by usmng
English language. Theretore, | would like to request to
encourage and give ncentives to the professors We should
give two-three times more salary to them during the two-
three month’s vacations and ask them to translate the books
in each indian language. People say that without English.
medical study is not possible. If it is so, then how China,
Germany, Japan or Russia and other countnes have made
progress without the help of English? When Ram Manohar
Lohia jt visited Germany, he communicated in English. The
professor of that University asked him to learn German if he



303 Motion Re: State of Democracy and
Democratic Institutions, Economic
Situation, Position of Infrastructure,

wanted to study under him. Then Lohia ji learned German
language in six months and thereafter started his studies.
Later, the Professor told him that though he knew English
but he wanted him to learn German. That's why Germany,
which had completely disintegrated after the Second World
War became a super power. Therefore, | request that the
professors and the educated people should be given two-
three times more salaries and they should be asked to
translate all the books written in the regional languages into
all other Indian regional languages. Then we won't say that
medical studies are not possible without English. Today,
Hindi is known to be a link language throughout the country.
When people from South visit Badrinath, do they go there
after learning English? Similarly, do the people from North
India visit Tirupathi in Andhra Pradesh and Rameshwaram
only after learning English? Likewise, if we go to
Jagannathpuri, whether we do not use our link language?
We do. But there are certain people who indulge in false
propaganda that English is an international language. | am
astonished to hear all this.

I want to narrate an incident. Once | went to attend the
inaugural function of a school of an industrialist. Everybody
asked me as to why | was going there, for it was an English
medium school. | told them to let me go because by doing
so | would be getting an opportunity to place my viewpoint
there. | do not want to name him. When we sat together,
he himseif told me barring a few countries—numbering
7-8, English is not spoken in rest of the countries. Therefore,
we can not say that English is an international language.
English is spoken only in those countries which have
remained slaves to Britishers. Today there are nearly 190
countries in the world which have been given recognition
by UNO and barring seven to eight countries, English is
spoken in none of the other countries. Therefore it is not
proper to say that we can't progress without English. | would
like to urge our brothers from South that all of you should
speak here in Tamil, Telugu, Malayalam and Kannad, we
will extend you our heartiest welcome in Lucknow.

Further, | would like to say something about our sports
also. Why are we lagging behind in the field of sports?
Because, we have promoted, encouraged and played only
cricket. This game is played only in those countries who
have remained slaves. We have got our own various national
games. Today we have abondoned Hockey, Kabaddi, Kho-
Kho, High jump and long jump. Still there are many people
in our country who are born swimmer. |, myself, have
remained a wrestler and was selected in Uttar Pradesh
Team. | was the Champion of Agra Division. | was selected
in U.P. | was selected in the national team but was never
accorded any honour. Why swimming has become one of
the most favourite games? There are many people who live
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on the bank of rivers and seas and are known as ‘Mallah’
and ‘Kewat’. Whether any of us has ever thought that merely
12 years old son of a Nishad (kewat) can swim in the sea
for six kilometeres and come back? Whether anybody has
ever thought that only 16 years old boy can swim in the sea
for 12 kms. Whether they are ever selected to participate in
any international swimming competition? Whether they have
ever been selected? Who are selected for such
competitions? Selections is made out of only few people.
That is why we are lagging far behind in the field of sports—
be it swimming or any other game. Whether we are liked or
disliked in the sports field with this much little confidence,
is not a question.

Today somebody said about the Ministry of Defence
that | like them very much and they like me very much. He
further said that why do not we deploy Prithvi missile at our
border? What is the need for discussing such things right
now? We will deploy it, whenever there is need to do so.
It is a matter of only two hours or two and a half hours. Our
former Prime Minister Shri P.V. Narasimha Rao and
Shn Sharad Pawar ji, both have remained the Minister of
Defence in the past. They know as to how much time it will
take. These missiles are not to be preserved in the museum.
Whenever the need be, we will definitely use them and this
is a fact. | do agree with the former Prime Minister that we
the socialist people never believe in the arms race but the
situation today is different which demands strengthening of
our Army. But keeping in view the activities in our
neighbouring country, it is necessary to strengthen our Army.
We have got a very vast experience and we know that if we
want to pursue our foreign policy independently without
bowing to any pressure from any foreign power, we have 1o
make our military power very strong. If our Army is strong
enough, the country will achieve development and then
nobody would dare to intertere in Kashmir issue.

If these five countries, who belicve in bossism, arc
prepared to sink all their nuclear weapons in the sea, then
india will also be ready to follow the suit. But unless these
five countries destroy all their nuclear power, India will go
on strengthening its Army to protect its boundaries. On
being asked as to why our neighbouring countries are racing
with one another for acquiring weapons, they categorically
said that they have built up their respective countries so
strong that they will not allow any country to interfere in
their matters. We will develop our country on our own in a
peaceful atmosphere. There are so many countries who
have gone far ahead of us but to our eyes only Pakistan is
visible. We should also have a look at other countries. So
far as Pakistan is concerned, it is a very small country and
even if it uses all its 84 China made missiles against India
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even then some part of India will remain intact. But we
favour peace in the whole world including Pakistan, Nepal,
China, Bhutan and Sri Lanka. But in case any of these
countries behaves like this, then it is our firm determination
and the determination of this House also that we will do
everything possible to retaliate with iron hands. But we do
not favour the nuclear arms race. This is a fact that we do
not want to join the arms race.

So far as the issue of corruption is concerned, we
should remember a speech delivered by Pt. Nehru in 1963.
When the issue of Five Year Plan was being discussed,
late Shri Ram Sevak Yadav said to Nehru that his planning
system has led to increase in corruption, poverty, price rise
and unemployment. To this, a leader like Nehru, who was
a man of great heart, said that these things remind us of
Gandhiji. The development of our country can be achieved
through agriculture and not through big factories. Had
Pt. Nehru survived next few years till the next plan, | am
sure, he would have changed his policies. You may read
the speech of Pt. Nehru delivered in 1963 which is available
in Parliament Library. Pt. Nehru had admitted his faults.
Therefore we should also come forth and admit our faults
which we have committed in the past, so that we can make
our country great. We should always take into account the
interest of the country. If we move ahead by keeping in our
mind the battle fought by our freedom fighters, | am confident
that our coming generation will remember us as well as our
freedom fighters. We have to fight another freedom struggle
as has been urged by our hon’ble Speaker also. We
celebrated 100th birth anniversary of Gandhiji in 1969 and
50th anniversary of Quit India Movement. Now we are
celebrating Golden Jubilee (50th year) of our Independence,
therefore, let us ensure that this celebration does not remain
merely a formality. A four days special session of this House
has been convened to grace this occasion, therefore, let us
ensure that it does not remain merely a formality. In case
we bring forth a resolution how many of us will be unanimous
on it? Hence, | want to make my submission right now here
that if we want to move ahead, we have to steer the country
ahead, we have to make the country great then we should
resolve unanimously that there should be no difference in
our practice and profession. The people of such nature can
never render their true service to the country.

With these words | conclude.
13.46 hrs.

The Lok Sabha then adjourned for Lunch till Fifty
Minutes past Fourteen of the Clock.
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14.57 hrs.

The Lok Sabha re-assembled after Lunch at
Fifty-Seven Minutes past Fourteen of the Clock

{SHr Basu Des AcHania in the Chairl

MOTION RE : STATE OF DEMOCRACY AND DEMOCRATIC
INSTITUTIONS, ECONOMIC SITUATION, POSITION OF
INFRASTRUCTURE, ACHIEVEMENTS AND POTENTIAL
IN THE FIELD OF SCIENCE AND TECHNOLOGY
AND STATE OF HUMAN DEVELOPMENT
IN THE COUNTRY—Contd.

SHRI SURENDER SINGH

[Translation]

SHRI SURENDER SINGH (Bhiwani): Mr. Chairman,
this session has been convened on the occasion of Golden
Jubilee of our Independence. There has been a special
discussion by all the parties on our achievements and failures
during the last fifty years. Of course the discussion was non
political in nature. On the very first day, the discussion was
non-political and no one was personally attacked. Almost
all the leaders while speaking more or less tried to explain
our weaknesses and pondered over the steps to be taken
to remove them but when Shri Mulayam Singh ji was
speaking in the house today, his speech was poltically
motivated and it appeared as if he is preparing for the next
elections. Some of the members from the Congress side
also spoke in the same vein. No doubt all members of the
Parliament are willing to participate in the elections but,
how we are going to face and convince our voters in the
field or constituencies. This has to be kept in mind. Whenever
we visit our constituencies during the elections’ we tell our
voters that we have tried to protect and uphold their rights
and we have tried to defend the interests of the weaker
sections and backward classes. By and large all members
try to be champions. Keeping in view the tendency of therr
voters. | wish to tell the reality to all my friends that our
country got independence because of the long and collective
struggle fought by our foretfathers. Gandhiji set an example
before the whole world as to how a big country like India
can achieve Independence through the means of non-
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violence and satyagraha. Our other freedom fighters
contributed a lot towards independence. More or less all
the political parties made there contributions in building the
nation in their own way.

15.00 hrs.

The political party which ruled the country for longer
period contributed more in the progress of the nation. Those
who remained in power for lesser time, got less chance to
make the contribution to the country’s progress and in
addition to it there are a host of other leaders who either
remained in the government for sometime or played their
role in opposition. They also made their contribution. But
Madhavrao Scindiaji, participating in the debate from
Congress side has left the House after making a passing
reference sarcastically to our friends who are sitting on this
side, and whose parties are in Government in the States.
I do accept that all political parties have played equal role
in nation building and for any shortcomings that might have
been there, the blame must be equally shared by all. While
participating in the debates many of us here, | am not
referring to just one political leader or party, often brand a
particular political party as communal quite oblivious of the
fact that that very communal party was their partner in
government in 1977. The role of our friends who sit in the
middle has also been changing time and again. | have also
sat with them for a long period. | was a Congress M.P. in
the Rajya Sabha. | fought my first election as an independent
candidate. Some of our Ieftist friends have not changed
their seats because of the principles and if they compromise,
it can be concluded that nothing more can be done under
those circumstances. While our political parties have
contributed to nation building and in making the democratic
system a success our voters have also been wise. There
have been many occasions when our electorates have
mended the erring or non-performing politicians and political
parties. In 1977 the Congress Party rule was changed by
the people. People had high expectation of the government
which replaced it but constituted as it was of various political
parties, it could not pull on. In 1980 the people put another
set of politicians in majority.

| want to say one thing, for the last thirty days this
issue is being discussed that there should be a common
code of conduct for every party, every politician and if it is
adopted for nation building, it will prevent us from going
astray. Principles of political parties also undergo change.
Sharadji spoke very well about principles yesterday. | also
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belong to a political family. | have been fortunate enough to
have been in the company of those who were rulers of the
country, governing from Delhi. We will have to put an end
to the practice of casting aspersions and attempts at
character assassination indulged in by partymen. No Member
of any party who is sitting here can claim that he or his
party can do without the vote of the weaker sections. Voter
may be Harijan or backward, today every political party
tries all the time to find some or the other slogan which may
enable it to fight elections and come to power.

Indira ji remained the Prime Minister of this country for
a long period. She gave a slogan from the government side
‘Bemove Poverty’. Mr. Chairman, | do not mention any
particular individual, but any Congress friend should tell this
thing to me whether poverty has increased or decreased in
this country after circulation of this slogan. The blame for
this cannot be put on a single individual. Some of our political
parties tried to give such a direction to the country that the
countrymen started thinking away from reality. Maximum
responsibility, to make a success of the country and its
democracy, lay on the shoulders of those people who
occupied the treasury benches for a very very long period
and our friends who are sitting on this side, Sharat Chandra
Patnaik was speaking and referring that ho is a veteran
Congress man. So long as | remained in the Congress
party. | discussed it with my senior colleagues and like-
minded people that today our party our country can progress
only if you skip sycophancy. Mr. Chairman, Patil Sahib is
sitting here, other senior members of Congress party are
also sitting here. There was a time when some ot the highest
functionaries of Congress party proclaimed that

[English]

Indira is India: India is Indira.

[Translation]

and providentially, all of us lost the elections in 1977. We
ceased to have our government in Lok Sabha. Some of the
politicians started deposing before the Shah Commission to
the effect that they had no option but to do what they were
told to. What | want to ask is: what is the character of the
politicians. In 1975-76 they asserted that

[English]

Indira is India. India is Indira.
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[Translation]

In 1977 they started saying that it was a mistake. Indiraji
was blamed for the defeat of the Congress or Congress
Govt. and they deposed before the Commission to that
effect. In 1980, with the grace of God, the people again
gave mandate to Indiraji. The people who appeared as
witness before the Commission they said that they were
helpless. My father was expelled from the Congress party.
Everybody assumed that if he goes to the house of
Chaudhary Bansilal his name would be blacklisted. When
the situation changes in this country the nature of the
politicians softens too much. Shri Narasimha Rao is not
sitting here, when they are in power they receive so much
heroworship that even an ideal is not worshipped that much.
But when they are out of power, they are shunned by people
like sin. | would like to urge you that all political parties
should decide that they would not indulge in character
assassination in manifestoes, we would contest election on
the basis of our manifesto. All political parties should
constitute a committee to frame manifesto before election,
Mr. Chairman, Sir, | honestly state that even the candidates
don’t go through their manifesto thoroughly. The members
belonging to all parties are here, they may tell as to what
was the issue in the first election manitesto of any party. |
was a Congress candidate in 1982 in the election of
Legislative Assembly. A lot of material is sent for election
publicity from Delhi on behalf of the party. A truck came to
us and gave us two bags of manitestoes. The man who
looked after my documents asked them to take back
manifestoes and provide two bags of flags. People ask for
flags. There is no need of manifestoes. We all know
manifesto. Shri Mulayam Singhji is here, | respect him very
much. | ask for his pardon, there are so many other leaders
also present in the house. Don't include us, we are not
leaders. The man who contests election, first checks the list
of caste combination to know which constituency has how
many Jats, Brahamins, Ahirs, Yadavs, backwards and so
on, then, any one becomes the champion ot these castes
and by speaking against other castes, he becomes leader
of these castes. It does not matter if he has not done
anything for that caste. Our country has made much
progress. Our voters have been taking very good decisions.
They have defeated big leaders and elected big leaders.
The topic of Emergency was raised in the House on the
first day. Our Opposition leader Shri Vajpayee was saying
that no one has ever expressed regret on it. | admit that
matter was regrettable. But Mr. Chairman, Sir, at that time
in the year 1977 there was such an atmosphere that all the

BHADRA 6, 1919 (Saka)

Achievements and Potential in the tield 310
of Science and Technology and State
of Human Development in the Country

Congress people could not get opportunity to express regret.
All were in courts. Some one was in some Commission.
The biggest regret is that when any political person gets
defeated. there is mob mentality in this country. The people
of every political party take the clue about the shortcomings
of the Government and how the Government may continue.
In the last but one Session, there was a discussion that
women should be provided 33 per cent reservation. | am
for it. | say that this reservation should be increased from
33 per cent to 50 per cent, but we should also see as to
where our country is going? 5-7 years earlier, Gram
Panchayat Act was amended to the effect that now women
may became Sarpanch and Member in Gram Panchayats.
Today many women are Sarpanch and Members. | was on
a visit to my Constituency some days ago. | asked a man
of the village as to who is the Sarpanch of that village. A
man who was sitting beside me, told me that people call
him Sarpanch. | said that the application which | have
received is signed by a women Sarpanch. On hearing it,
that man took out a seal from his pocket and said that this
is the Sarpanch. On my asking as to who is that woman
Sarpanch, he said that it is the Sarpanch. Then | asked
who signed it. He replied that he had signed that and that
he was her husband. Then | asked as to why he signed it.
He replied that She also signed like my signatures because
I have taught her to sign.

Therefore, until we educate each woman poilitically,
every woman has the right to do her work by safequarding
her rights... (/nterruptions) Sister, | have talked about
Haryana. | am in tavour of reservation for women. It is
necessary to provide 33 per cent reservation to women in
this House and in legislative Assemblies. | want to put a
suggestion before you keeping in view the Election Law,
corruption, democracy and administrative system. When we
would provide 33 per cent reservation for women in
Constitution. After that every woman can contest election
but they should be given full rights. Indiraji ruled our country
for a long time... (Interruptions)

| would like to submit that we should accord priority to
population controt in the code of conduct tor parties, no
matter the Government belongs to which party. When in the
year 1975-76, the programme of Family Planning was
launched in a vigorous manner, due to it we all got defeated
but it is required today. if all the M.Ps decide and in the
previous Lok Sabha there was a discussion that if a man
has more than two children, he cannot contest Lok Sabha
or Legislative Assembly election. | consider that even two
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children more but our increasing population is eating in to
the progress of this country. Inspite of starting more new
trains by the Minister of Railways and more new flights, we
don't get tickets for trains, there is waiting list, we don’t get
tickets for flights, there is also waiting list there, there is
waiting list for telephone connections and also for L.P.G.
connections. The person, who has more than two children
should not be allowed to contest election... (Interruptions).
Let us decide in this regard unitedly. The person, who has
not married, may be nominated, | don’t have any objection
to it. The officer, who has more than two children should
not get promotion.

Mr. Chairman, Sir in the end, | would like to submit that
there is colonial hangover on bureaucracy even today.

Mr. Chairman, Sir, bureaucracy is the biggest obstacle
for any political man in power. Deve Gowdaji had rightly
said in this regard. Today there are so many M.Ps present
here. According to the Constitution, they have high status,
but if any Member of Parliament wants to talk to any
Secretary, he does not come on line for a considerable
time and when he comes on line and speaks, it appears as
if he is over burdened. First of all they don't meet. Sometimes
they say that they are going to bathrooms and sometimes
in meetings. They go in kitchen. It is a matter of shame for
us. There are very few officers like Sardar Manmohan Singh
who are committed to the cause of public and the country.
Therefore, if, we, the people of political parties consider this
issue carefully, then first of all we would have to correct
ourselves. There have been discussions, several times and
sometimes this side attacked and sometimes other side
attacked. Sometimes a political party has common interest
against one person.

Mr. Chairman, Sir, when Deve Gowdaji came to seek
the vote of confidence in this House and after he made his
speech, he hugged Narasimha Rao ji in such a manner as
if two brothers were meeting each other after separating at
the time of the partition of India and Pakistan because they
both were afflicted by the same person. We do not rise
above party politics. Therefore, through you, | would say
only this that we should change our election law. We should
make provision in our code of conduct to see that character
assassination is prevented. Such programme should be
formulated for providing employment to our unemployed
youth in which provision for job oriented education may be
made, so that they may be assisted. So far as election is
concerned, drastic change should be made in election laws.
It is my request to you.
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SHR! SHIVRAJ V. PATIL

[English]

SHR! SHIVRAJ V. PATIL (Latur): Sir, | would like 10
congratulate the hon. Speaker for having made
arrangements for this Special Session of the Lok Sabha
and also for getting a book produced and circulated to the
hon. Members to facilitate the debate. In this debate, | think,
excepting one or two Members, and that too on one or two
points, all Members have risen above the party lines. They
have spoken keeping in view the situation developing in the
world and in the country and the long-term interests of the
people. This is one of the biggest achievements of this
Session.

| would like to speak on the amendments to the
Constitution for some time and two or three other points.
Then, | would like to concentrate on science and technology.
Some Members said that decorum in the House is not
properly maintained and that we shall have to resolve and
take some steps to see that the proceedings are conducted
in a manner which is befitting to the Parliament. Some
suggestions have also been made by them. Fortunately for
us, there appears to be an agreement on those suggestions.

| would like to make three points with respect to the
working of our Lok Sabha and Parliament. One point which
| want to make is that the hon. Members, who come here,
find that they do not get enough time to make their points.
All the time, they are struggling to get the time and to make
the points.

Can we do something to see that more time is madc
available to them? It is very difficult for us to have more
than 24 hours of a day and yet we shall have to apply our
minds and see if we could find some device to provide
more time to the Members. In my opinion, if the Committee
system that we have is strengthened and more jurisdiction
is given to the Committees and if more Committees are
constituted and they are allowed to look into the matters
which the Members want to raise, probably, this difficulty
could be solved to some extent.
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We have seen that in this Parliament we have been
raising issues which are relevant to our constituencies; to
our States and to the present times. But sometimes we get
a teeling that we are not paying enough attention to the
mega issues—issues which are relevant to the world
situation; issues which have national implications and issues
which have long term implications. Now, if this is the
deficiency, what can be done?

It is not enough for us to pose the problem and leave
it untouched. In this Session we have seen that all of us are
not touching the smaller issues but we are making speeches
on very important issues. |s it possible for us to have every
year in the Budget Session, four days devoted to the mega
issues, the national issues and the long term issues as we
have done in this Session? This is something which has to
be considered by us.

Fortunately for us, the Secretary-General of the
Commonwealth Parliamentary Association, Mr. Arthur
Dunhoe has been invited to see as to what we are doing
in this Special Session and he has been very kind to come
regularly to the House and watch the Members speaking
here. | had an opportunity to meet him yesterday. In the
course of our discussion he said that he was very much
impressed by the manner in which the discussions took
place yesterday in the House and even if there was no
structured agenda as such, yet the level of the debate was
very good and the debate was not acrimonious and was
not on small points but it was on long term issues and on
mega issues. He would like to suggest to other Parliaments
of the Commonwealth if they would also be able to do
something of this nature.

This is something which has been said by a person
who has seen the Parliaments in the world. It should be
possible for us, if there is a consensus, to have something
of this nature and then the burden on the Government will
also be reduced.

There is one more point which | want to make with
respect to this. The Members of the Lok Sabha have very
big constituencies. A member of the Lok Sabha sometimes
represents 1.5 million voters—sometimes less, sometimes
more. These are too big constituencies. In the United
Kingdom, the Members of Parliament represent hardly
60,000 voters and here we represent 1.5 million voters. Is
it possibie for us to increase the number of Members? The
Constitution has provided that up to the year 2000 A.D. the
number should not be increased. But if elections take place
on time and not before time then the next electiors are
going to be held after the year 2000 A.D. So, we could
make a preparation for increasing the number of Members
in the Lok Sabha, in the Rajya Sabha, in the Vidhan Sabhas
i.e. the Legislative Assemblies.
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If we do that | think more representation will be given
and it would help in solving some of our vexed problems.
| would come to those problems—problems relating to the
reservation of seats for women in Parliament and in tho
Legislative Assemblies etc.—Ilater on.

Some countries have a Third Chamber where a large
number of Members sit. The number of Members sitting in
the third Chamber is around 3000 to 4000. These Members
meet once in a year that too not for many days—tor 15 to
20 days—and discuss only mega and long term issues.
They lay down the outline of the policy. The outhne of the
policy is then given to the reguiar Pariament which makes
Jlaws within the policy outline. They pass the Budget within
the policies which are given to them and also criticise the
Government keeping these things in view. It democracy
and the Parliamentary system have to evolve in our country
and if we are not only to follow what is happening in other
countries of the world, | think, something of this nature will
be required to be done.

SHRI G.M. BANATWALLA (Ponnani): ts this an elected
body?

SHRI SHIVRAJ V. PATIL: Yes, it is an elected body.

Something of this nature has to be done. This 1s a very
very big suggestion and | am sure that it 1s not gong to be
easily accepted. This 1s something which has to be
considered by all of us to see that o Parhamentary
democracy has to be there and if we want to retain it it has
to be modified and strengthened. Something of this nature
can certainly be done. This is not the final word on this
problem. There may come so many other suggestions also
We could accept them also.

| was trying to find out whether in the 50th year of our
Independence someone has spoken on the Constitution of
India or not. Certainly some hon. Members have made
references to some of the provisions of the Constitution but
the Constitution as a whole has not been considered
Probabily this is not an occasion also to consider t. May be
on the Golden Jubilee of the Constitution of India, that 15
2000 A.D. this issue may again be discussed It will not be
out of place to consider whether the Consttution that we
have has functioned well and has produced results or not
| am of the opinion that the Constitution of India is cne of
the finest basic laws that we have in the world today. | am
of the opinion that it has done well. it has solved many of
our problems. It has been responsible for sustaining the
democracy, Parliamentary system and other such insttutrons
that we have in our country. At the same time. | am of the
view that this Constitution is not free trom defects. | would
like to say that certain defecis have been thrown up and
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have become visible to us. It will be necessary for us to see
as to how those defects, these lacunae, can be removed so
as to make the Constitution more eftective and more
powerful. | will just briefly mention as to what can be done.
I will not be in a position to go into the details because the
time available will not permit me to do so.

I have seen many Constitutions in the world which
have been emphasising on Science and Technology,
Environment, Art and Spirituality. They are the Constitutions
which have certainly evolved in the present time. Our
Constitution also refers to some of these subjects but the
emphasis is not very strong. To make that emphasis effective
and strong, it should be possible for us to introduce these
elements in the Preamble as well as in the body of the
Constitution.

There is a chapter on Fundamental Rights and there is
a demand made by some of the hon. Members in the House
that right to work should be included in the chapter on
Fundamental Rights.

There are other Members who have said that these
basic rights—right to work, right to education, right to health
and right to shelter—should be a part of the Fundamental
Rights. If we do not have these rights given to the individuals
in the country, of what use is the right to travel or speak
which is available to a hungry man who does not get a loaf
of oread to eat, who is not in a position to get a job? So,
the suggestion is, let us include these rights in the Chapter
of Fundamental Rights. But, the objection raised, when the
Constitution was being drafted and now also, is that it may
not be possible for us to have the right to work and such
other rights included in that Chapter, to enforce them and
to use them.

I am personally of the opinion that we should first
understand the meaning of ‘right to work’. ‘Right to work’
does not mean the right to do a job which a man wants, or
he is capable of doing. If there is a man who has done his
Ph.D., it is not necessary for us to give him Professorship.
But if you give him a job which fetches him some money,
say Rs. 500, which helps him to sustain himself, the right
to work is given to him. The responsibility of the State is to
see that he gets enough out of a job to sustain himself.
Having not been in possession of an industry or any job, or
any land, having a body and mind which can work, if a man
is willing to work and if the society is not giving him work,
and the State is not giving the work, what are the options
left to him? One option is to beg. The second option is to
commit theft or suicide. The third option is to go starving.
This should not be allowed in the country.
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I am of the opinion that if we add some more amount
of money to the money spent on employment guarantee
schemes in various States in the country, it would be possible
to give the right to work. That is why, | do feel that this is
the time we have to consider it. The Government, fortunately,
has come forth with a Bill which says that right to primary
education is guaranteed to the children. If we are moving
towards giving right to education, not full education but
primary education, at least it should be possible for us to
give right to work and other rights also to the citizens in the
country.

We have a chapter in our Constitution on duties. It is
necessary for us to consider what kind of duties are enjoined
on the citizens under this chapter. One of the things which
has to be done, along with the right to work that should be
given to the citizens is, to say that the citizen shall have a
duty to work also. The Japanese Constitution is very clear
on this point. In one Article only, the Japanese Constitution
says, “The citizen shall have a right and duty to work.” If
you give a right to him and if you impose a duty on him, it
would be easy for us to produce more to strengthen the
economy of the country as well as to provide the right to
work to the citizens of the country. But these are the issues
on which there is not going to be an agrecment among the
Members very easily. But this should certainly be considered
by us at this point of time.

15.34 hrs.
[SHRI NiTisH Kuman in the Chair]

There was a very good suggestion given by one of the
Members that we might assess as to how the Directive
Principles have worked in the country. Directions have been
given to the Union Government and the State Governments
to make policies and to implement them. But the time has
come, after fifty years of Independence, when an
assessment of the implementation of the directives given to
the Union Government and the State Governments should
be done. Whether we do it by having a Committee or in any
other fashion, it is left to us. But the time has come when
we shall have to consider it.

As far as the State is concerned, we have three wings—
the Executive, the Legislature and the Judiciary. | have
already spoken about the Legislature. The Executive is not
stable. | find that not many Members of this House have
spoken on accountability and stability of the Executive. But
the fact remains that whenever the Executive was not stable,
gold was sold outside the country.

You just consider this thing. The instability in the country
affected the economic situation, gold was sold outside the
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country and this exactly happened when the Executive was
not strong. It is not for apportioning the blame | am saying
this. But in that kind of situation itself, there is weakness
and because of that weakness, the economy is affected
and that is why it has become necessary for us to see that
the Executive remains reasonably stable, not absolutely
stable. How can it be done? some people suggest that we
may allow the people to vote in such a fashion that there
is a stable Executive. All right. If it is possible, let us do that.
Some people suggest that we may have a leadership which
can provide stability. If the right leadership can be found, let
us have that kind of leadership. But the sure method by
which this can be done is by amending the Constitution. As
to how the Constitution can be amended is really a question
which has to be considered. | am not suggesting that we
may have a Presidential form of Government, a semi-
Presidential and a semi-Parliamentary form of Government.
| am suggesting that we may continue with this Parliamentary
system and at the same time, we may have a devise by
using which the Parliament can provide with reasonable
stability. | am not talking of absolute stability but reasonable
stability. | am not going into the details because the time
available will not permit me to do so.

Judiciary in our country is the most prestigious wing of
the State today and it is respected in the country. | think
people should respect the judiciary and people should do
everything that add to the strength of the judiciary. But the
fact remains that the cases are not being disposed of within
time they should be disposed of. The tendency in the court
is very big and it is agonising to see people waiting for 20,
30 years for a case to be disposed of. Can we not do
something in this respect? My suggestion is, we may
modernise the judiciary; my suggestion is, we may have
arbitration; my suggestion is, we may have tribunals;, my
suggestion is we may have more courts; my suggestion is,
let us have more judges appointed in the courts. Let us
modify the procedure which is followed to dispose of the
cases and we will have the effect on the disposal of the
cases pending in the courts in India.

Judiciary these days is considering many issues and
they should consider them. But at the same time. | do think
that it is necessary for these three wings of the State to
function in a fashion which does not create contradictions.
We have the alimentary canal which digests the food, we
have the blood circulation system; we have our brain and
the spinal cord and other nerves. These are the parts, the
most important parts, of our body. Supposing the alimentary
canal is not working in coordination with the blood circulation
in the body or the brain, then the body itself will not survive.
The State is an organic whole. The Executive, the Legislature
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and the Judiciary are parts of the organic whole_ If there is
no coordination in the functioning of this organic whole and
that coordination has to be brought about, not according to
the wishes and discretions and whims and fancies of the
Executive or the Legislature or the Judiciary but according
to the Constitution of India. The State may suffer and this
has to be realised by the Legislature, by the Executive and
by the Judiciary.

With regard to the Fundamental Rights, the Right to
Work should have been given by the Legislature. But
Legislature did not do that. That is why, the court said that
the Right to Life includes the Right to Work. Now, if the
Legislature is not doing its duty and the judge is doing i,
we cannot complain against it. But supposing the Judiciary
is taking the decision, which has to be taken by the Executive
or by the Legislature; supposing we are saying that the
Constitution can be amended but the basic structure can
not be amended. Now, this kind ot a provision is being
introduced in the Constitution by a judicial decision. It will
have far reaching implications and we have seen that this
judgement is there in the book of judgements and we have
not considered it. Either we say that this is correct and
amend the faw to incorporate it and say that only the
Constituent Assembly shall change the basic structure of
the Constitution.

Or. we say that this is not correct. But we cannot leave
it like this in between. So, all the wings of the State have
to function and function effectively; they have to function in
a coordinated manner to achieve the aims and objectives
set by the Constitution.

There has to be a good relationship between the Union
and the States. A suggestion was made that we might give
more powers to the State. If it i1s necessary to give more
powers to the State Governments, let us do that. But one
principle which should be followed while deciding what kind
of powers should be available to the Union and what kind
of powers should be available to the States 1s 1o see that
the States are strengthened and the Union is not weakened.
That is the fulcrum, basic principle which should be used
while giving more powers to the State Governments. One
principle which we have to bear in mind is to see that the
Union is not weakened and the States are strengthened.
As to how we can do it can be found out by us and let us
do it that way. | think, this is enough as far as the Constitution
is concerned.

There are two or three points which are made by hon.
Members while speaking here and | am in full agreement
with what they have said. If | say this much and say what
are those points, my speech on those points may be
complete. The points that are made are that the political
democracy by itself is not sufficient; we need economic
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democracy and we need social democracy also. They have
said that political democracy, economic democracy and
social democracy should go together. | am going to add
and say that there should be political democracy, economic
democracy, social democracy and cultural democracy also.
There should be political, economic, social and cultural
justice done to the citizens in the country. If we do not do
that, we shall suffer.

But | have come to the conclusion that if you want to
have political democracy and justice done to all, politics
should depend firstly on values and secondly on ideology.
If values are not there and if ideology is not there, politics
is going to be fragmented and the country is going to be
destabilised and we are going to suffer.

In the area of economic development, what is necessary
is values; ideology and planning. Of course, planning will
be done on the basis of ideology but at times, we do not
attach importance to planning and probably we are
withdrawing and going away from it. If planning is necessary
for individuals, for the companies and for the multinational
corporations, do we say that planning is not necessary for
the development of a society and a country? What is
planning? Planning fixes priority; planning avoids
mismatches; planning economises on time and raw materials
and energy which are the inputs for the development. If we
are giving up this kind of planning, we are not going to
benefit. Of course, yes, there are market forces. But the
market forces are more relevant in the market than in many
other areas. We are not throwing the market forces to the
wind. But it you throw planning to the wind, individuals will
prosper but the country will suffer. The concept of planning
is not a Communist concept. Some people think that it is a
Communist concept that it is an outcome of the Communist
ideology. 1t is true that the Communist countries adopted it.
But it is not a Communist concept; it is a scientific concept.
It has to be accepted and used. If we do not do it, we are
likely to suffer.

As far as social democracy and justice, cultural
democracy and justice are concerned, again one should
have the values and the broad-mindedness. If we are
narrow-minded, it you do not want to allow women to be
empowered, if we do not want to have the people who can
produce results to come to power and work, if we do not
want the backward areas to develop, it is not going to help.

If we do not want poverty to be eradicated and yet we
want the country to develop, it is not going to help. It we do
not want science and technology, modern technology to be
used, we do not want planning to be used, we do not want
that the people should have the capacity to hold the reins
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of the offices which they run then it is not going to help.
This is the first part of my speech.

| come to the second part of the speech. It relates to
science and technology. It is not necessary for me to dwell
in detail on the importance of science and technology. |
must say that in the speech which was delivered by the
former Prime Minister, Shri P.V. Narasimha Rao, he said
that science and technology and that too very advanced as
well as the medium level science and technoloygy and
appropriate science and technology are necessary for
economic development.

But | am going one step ahead and say that for all
round development science and technology is important.
We cannot have the development of the society without
having recourse to science and technology. We cannot have
a different kind of culture which is a world culture acceptable
to all without depending on the modern technology which is
available today. So, for economic development, social
development, cuitural development, for defence purposes
for going into the future and making use of the areas which
are not being made use of, at present, we need science
and technology. We find that we have gone from agriculture
to industry. From industry to the services, from services to
knowledge. Knowledge of science and technology and
knowledge of management etc.

New knowledge and science and technology are going
to be the most important, that is why, we shall have to
develop science and technology in the country. What have
we done to develop science and technology in India after
we became independent.

| would say that we tried to create scientific temper in
the country. The respected Leader, the then Prime Minister,
Pt. Jawaharlal Nehru, was one person who was going to
the villages and giving speeches on atomiic energy and this
and that. His colleagues used to say, "Why are you talking
of all these things? The villagers do not understand all
that”. Then we would say, “They do not understand, that is
why | have to speak to them, so that they understand”. He
tried to create a scientific temper. That was the one thing.

Second is, in the universities and colleges, we started
science courses. Today, fortunately, for us, we have more
than 5,000 science colleges and more than 300 universities
in which science is taught.

The third thing which we did was that we established
different departments. Fortunately, for us we have many
departments today. We have Department of Science and
Technology; we have a Department of Atomic Energy,
Department of Space, Department of Electronics, Department
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of Ocean Development, Department of Non-Conventional
Sources of Energy, Department of Genetics and the
Department which deals with research and development in
matters relating to the Defence.

These are the Departments. This is the infrastructure
which has been created by us and through these
Departments and through the Commissions that we have,
CSIR, the Council of Scientific and Industrial Research, is
one such institution then ICMR is another and ICAR is the
third one. Under these umbrella organisations, there are
about 300 national laboratories established and they are
working. At present, we have nearly 300 national laboratories
in our country and they are working. This is the infrastructure
we have built.

SHRI JASWANT SINGH (Chittorgarh): Sorry for the
interruption, Sir. Because a reference was made to a former
Prime Minister and really by chance, | have something for
the information of the House. This is an address given to
the opening of the Indian Council of Cultural Relations in
April 1950. | am saying this because there is a query after
this which | wish to address to. The then Prime Minister,
Pt. Jawaharlal Nehru said the following.

“| should like to use another word ‘science’. What is the
scientific approach to life's problems. | think it is one of
examining everything, of seeking truth by trial and error
and by experiment, of never saying that this must be
so but trying to understand why it is so and if one is
convinced of it, of accepting it or having the curiosity to
change one's notion the moment some other proof is
forthcoming, of having an open mind which tries to
imbibe the truth wherever it is found.”

It is purely by chance that | have it. The query | have
is: how to inculcate this scientific spirit in the practice of

politics with which this House is seized?

SHRI SHIVRAJ V. PATIL: | am coming to that.

[Translation]

MR. CHAIRMAN: He has already spoken. You were
not here at that time. He has taken up this issue earlier
also. This is the second part of his speech.

[English]
SHR! SHIVRAJ V. PATIL: | am grateful to the hon.

Member. | am going to touch upon that part also. | will
come to that.
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SHRI NIRMAL KANT! CHATTERJEE: One person
wanted an Astrology Department.

SHRI SHIVRAJ V. PATIL: | am going to cover this
point also if the hon. Chair permits me. | seek your
indulgence. | would require a littie more time,

So, the infrastructure is built. What is the outcome of
this infrastructure? The outcome of this infrastructure 1s that
we developed two most important poficies. One was the
science policy which was gtven in 1958 and the second
was the technology policy. These are the two policies which
cover the science and technology in all departments and in
all fields. They do not touch upon only a section of it used
by the departments separately. Apart from that, these
departments have developed their own plans, their own
policies and their own trust areas and then they started
developing.

For instance, the Department of Space has its own
policy. | have not found any plan which i1s better than the
plan made by the Space Department. Not only that they
have a good plan but they are sticking to that plan very
meticulously and producing the results on time and achieving
the results and goals.

We have enough of manpower. 3.5 million scientists
and technologists are available in India. | was reading a
report given on science and technology in China and | was
comparing that report with the report given hy us. What was
said in the report given in China? (Interruptions) Since |
have mentioned about China, Shri Chatterjee may like to
say something and it is going to be comphmentary and not
uncomplimentary.

What is said in the Chinese report 1s very interesting.
We shall have to study it very minutely. The Chinesca repont
says, if it is necessary, we will import the technology from
outside and allow the experts to deal with the technology,
to come from outside. This is their statement

In India, we have never, never said that we would
allow the technology to come from outside and along with
that expert also would be allowed to come. What we have
said is, if necessary, we would get the technology from
outside but we have never said that to deal with that
technology, to use that technology. we would need experts
from outside and allow them to come. Ttus 15 the diference
Here the human, technological and scientific resources are
available in plenty. Today, the complaint against the Science
Department of Government of India 1s: why is there a brain
drain? There is no complaint that we do not have enough
number of technologists and scientists. Why are the peopic
going from here to other countries they ask? The
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Government of India has been saying that we may let our
boys go abroad to learn and if they want to come back,
they may come back with more knowledge. We do not want
to stop them going and coming back also. But the fact
remains that we have enough scientific and technological
manpower in the country. We do not have to depend on
any other country. This is one of the biggest achievements.
This achievement in this area can be compared with the
achievements which we have made in the area of producing
foodgrains for our people.

We do not have to get foodgrains from outside. We do
not have to get experts from outside. In this area we have
established self-reliance. We are relying on ourselves.

Our young and bright scientists are making name for
themselves and also for the country, going to the industries
and laboratories in most advanced countries and they are
earning not only name but the foreign exchange also for
the country. (Interruptions). The point | am making is that
here is an area where achievements have been made.

What is the second achievement that we have made?
There are many things about which we can talk about. We
can talk that technology is available for producing the
different varieties of improved seeds; irrigation facilities would
be available; cultivation practices can be done with the
improved technology: we have animal husbandry; we have
the white revolution; and all those things.

As far as industrial areas are concerned, we are in a
position to produce cloth which cannot be sold in the market
and outside the market. The problem today in India is not
having enough cloth for the people in the country, the number
of which has gone up from 33 crore to 96 crore, but the
problem today is what to do with the cloth that we have. It
is not being sold in the international market and in the
country also. This is a problem of surplus. Now, here, we
have become self-sufficient.

Then, in the advanced areas, we have done extremely
well. Satellites are launched and those satellites are made
by our scientists. | would like to say that not only the satellites
are assembled by our scientists but 80 per cent of the
components are also made in the country. The launch
vehicle is also made by us. Of course, we know about
missiles, Agni, Prithvi and all those things. | am not going
into those areas. Those are the areas of special nature and
it is not always necessary for us to shout to the world and
say that “this we have; and that we have” and things like
that. If we have, we have if we need it, we will have it.

Now, we are in a position to make submarines; we are
in a position to make frigates; we are in a position to make
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ships; we are in a position to, at least, assemble any kind
of aircraft in the country; and we are in a position to establish
atomic reactors. We have a different kind of reactors like
heavy water, light water, fast breeder reactors, etc. One of
the things which is very relevant with respect to atomic
energy is the fuel cycle. We shall have to get it from the
mines of ores and turn that into fuel and after it is used, the
spent tuel has to be kept in a fashion which does not cause
harm to the living things. That cycle is mastered by our
scientists.

There are so many other things. However, | am not
going to speak about them. But this is not enough. This is
not something on the basis of which we can rest on our
oars. Something more has to be done. What are the
difficulties which are being faced? Let us understand those
difficulties and let us try to suggest the solutions also. What
are the difficulties? The first difficulty is the funds. We necd
more funds. The Union Government is spending Rs. 2,000
crore to Rs. 3000 crore on science and technology. |
understand the difficulty of the Government. The money is
not easy to find. There are demands on the available money
by different areas of activities and yet we shall have to
realise that more money has to be found. Now, | was a little
unhappy—! have no reason to be unhappy—but then I felt
that way because | have a sort of affinity towards this activity
when it was “you earn one rupee and we will give you one
rupee”. This kind of arrangement cannot help our science
and technological development. This is an investment into
the present and the future and the Government has to stretch
its imagination and its resources to find more money for the
development of science and technology.

16.00 hrs.

The second problem with respect to the funds is that
the State Governments are not spending enough. The Union
Government is the only Government which is spending the
money. The State Governments are spending very little
amount of money on development of science and
technology. They shall have to spend more money.

The Third aspect is that the industry is also not spending
enough money on research and development. Sometimes,
we do not say that industries are not spending money. | do
not know why are we afraid of telling our triends in the
industry that they should spend more because ultimately it
is in their interest. But the fact remains that the public sector
industry as well as the private sector industry is not spending
money and they should be asked to spend more money. |
was all the time asking them to join hands and find more
funds. If one industry is not in a position, let all the
industrialists in the electronics area join hands and have
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research and development facility. Let the automobile
industrialists join hands and find the funds.

The second difficulty is we are developing laboratory-
scale science and technology but not turning it into the
consumer-scale science and technology. There has to be
graduation from the laboratory-scale to the user-scale for
which the engineering skill is required. | think we are weak
in this area and we shall have to apply our minds and see
that this area is strengthened. The engineering which is
required is to be strengthened.

The third aspect is that there are so many
misconceptions. | shall have to say a few words on these
misconceptions. | know when Bhakhra Nanga! was
constructed what kind of criticism was levelled it. | know
when the satellite was launched into the sky all the time we
were told that there was no drinking water and we were
asked why we were launching the satellites. Shri Raijiv
Gandhi was very kind to see that to tone up the
administration.

16.02 hrs.

[ProF. Rita VERMA in the Chair]
I think the lady will be equally kind to me.

SHRI NIRMAL KANTI CHATTERJEE: | hope you do
not expect more. ... (Interruptions)

SHRI SHIVRAJ V. PATIL: | am just making a plea to
her.

MR. CHAIRMAN: Well, | have learnt my lessons from
him.

SHRI SHIVRAJ V. PATIL: Thank you, you are kind.

| was saying that there are misconceptions. When
satellite was launched there was criticism. When we use
advanced technology then we are told that it is going to kill
the employment potential and we should not use it. When
we are using computers we are criticised and then we are
asked as to why we are doing it. There are many-many
misconceptions with regard to induction of modern
technology and science. One of the most important
misconceptions is that the induction of the advanced
technology reduces the employment potentiality. This
misconception has to be dispelled.

A very good question has been asked. Let us take the

example of Japan. It is a very thickly populated country.
Japan is using robots and the most advanced technology
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and yet what is inexpensive in Japan is the goods and what
is expensive is the human services. How and why has this
happened? How and why is this going to happen in the
country? If you have the advanced technology and if you
are using the advanced technology in an industry probably,
the number of persons working in that industry or in that
area of activity will be reduced. But then that machine. that
advanced technology produces more. It requires more raw
material and you shall have to produce much more raw
material to feed that machine, that advanced technology
When we are producing more raw material, we are
employing more persons. We have to transport the raw
material from where it is produced to the industry. A lot
many people are required to transport the raw matenal to
the place where it is turned into finished goods. When we
take it out from the industry and take it to the market, we
again require more persons for transportation. To sell them,
we need more persons. When the consumers use them for
maintenance we require more persons. If we count the hands
that would be required to manage what 1s produced and to
be produced by using the modern technology. it will be
realised that the employment potential 1s not reduced but it
is increased.

That is exactly why in Japan which is a thickly populated
country we have human services very expensive whereas
the goods are very inexpensive.

Take for instance agriculturc. 1 am giving the example
of Maharashtra. | was holding the Agriculture Portfolio in
Maharashtra. The engineer friends n the frngation
department told me that only 18 per cent of the cultivable
land could be irrigated with the water that we have in
Maharashtra and later on they told me that if we link the
canals that would go upto 35 per cent. At the third stage
they told me that if we used the technology which was used
in fsrael, computers and tubes 75 per cent of the land
would be irngated. Now you just think of the result of
introducing the advanced technology. Computer means just
the machines with chips. You have the machines fixed to
the flaps which allow the water to tlow from the canal into
the field and automatically they drop down and the water
flow is stopped there and thus we wngate more land. We
who are here and who have the expenence of cultivating
the land know that unirngated one acre of land cannot
sustain one person, but irngated one acre of land can sustain
more than five persons. S0, let us think whether the induction
of technology is generating employment or reducing the
employment.

I was producing the seed in my field and tor ton guntas
of land | was using one hundred persons. For transterrnng
the pollen grain from the female flowers to male flowers.
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So, we shall have to understand this fact and we have to
be very clear in our mind.

Shri Jaswant Singh was asking as to how to dispel this
misconception and how to create awareness. Let us talk to
the people. Let us understand it and then talk to the people.
When we talk to the people they will understand it and once
they understand it they will adopt it. What is really important
at this point of time in our country is to dispel this kind of
rampant misconception with respect to science and
technology. Sometimes we are surprised that very
knowledgeable persons also are getting up and saying that
if you have this technology this will go wrong. | am
sometimes very sorry that the so called progressive parties
are opposed to modern technology on the ground that the
employment potential is reduced. In fact the employment
potential is not reduced.

MR. CHAIRMAN: You have already spoken for fifty
minutes.

SHRI SHIVRAJ V. PATIL: | will seek your permission.
I will not take any time in the next Session. But let me
complete, please. | will not take much time.

MR. CHAIRMAN: How much more time do you require?
SHRI SHIVRAJ V. PATIL: Very-very short time.

One thing which we have to understand is what can be
done by us. This is my last point and you can realise how
much time | would take. What can be done really to develop
science and technology which will be useful in the next
century and the next millennium? This is the only point
which | want to make. According to me, this is the most
important point. First, let us modify the Science Policy and
expand it. For fifty years we have used the Science Policy.
It is restricted to the development of human resources,
restricted to creating scientific temper and establishing
laboratories. We shall have to go beyond that. We should
expand it to other areas of activities like space, oceans,
informatics, agriculture, etc. For agriculture of course we
have ICAR and they have their own policy. But the time has
come when we shall have to have a second look at the
Science Policy statement which is one of the fine statements
made, very briefly but very cogently and correctly. The
second thing which we have to do is to select the areas in
which we should work. It is not possible for us to work in
all the areas. What are the areas which can be selected?
In my opinion the one area in which we can do our best is
genetics. Fortunately for India, there is genetic wealth.

But unfortunately for India we do not have the science
and technology which can help us to use the genetic wealth.
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The mismatch in the world today is that there are countries
in which there is genetic science and genetic technology
but there is no genetic wealth and there are countries where
genetic wealth is there but genetic science and technology
is not there. Fortunately, for us, India is a country where the
climate is very propitious for multiplication. That is why we
have a large number of human beings, a large number of
cattle herd and a large variety of plants. That has really
helped in creating the genetic wealth which has been
inherited by us from millions of years. That wealth is there
and we should develop our capacity to use it.

The second area in which we should work is electronics.
Of course, electronics is the technology and science of the
new era. We should have to develop that.

The third area is energy. Shri Sharad Yadav spoke
about jal shakti and Shri P.V. Narasimha Rao referred to it.
He referred to solar energy and non-conventional sources
of energy. | am of the firm belief that if we develop the
technology and the science which is necessary for using
the solar energy, thermal energy or photovoltaic energy or
photochemical energy, which is available from the sun, we
need not depend on any other source. But this is not going
to happen in a shortime and immediately. There are forces
in the world which are opposing this and they are giving all
sorts of arguments against it. | think, everything is costly at
the beginning. If you produce it on a larger scale, you will
be able to make it inexpensive. India is a country which has
a lot of sunlight and, | think, we should use it. If we use the
solar energy, the wind energy, the wave energy out in the
ocean and bio-gas, at least the domestic requirement of
India can be met out of it. The energy thus saved can be
used for industry.

The next point | wish to talk about is the fusion
technology. The fusion technology, according to me, is the
most important technology. Now, it is with fusion of atoms
in the Sun that energy is developed. If that technology is
available to us on the Earth, there will be no dearth of
energy. There are theories propounded that there is going
to be a dearth of energy and so there is a limitation on the
development of industry. According to me, there need not
be any dearth of energy. This Cosmos, has matter as well
as energy. Matter is turned into energy and energy is turned
into matter. Only, we have to see that we are in a position
to acquire the technology for tapping the energy which is
there. | am saying that it is in universe; in the Cosmos. If
we are planning, if we are looking into the next millennium,
we will have to look to something of this nature and acquire
the necessary wherewithal.

The next issue is the population control. They are saying
that the population should be controlled and very good
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speeches have been made. We should compliment them
also. But the fact remains that the technology and the
medicine and the science which is required for controlling
the population is not developing in the countries where the
population is growing; not in China, nor in India. It is coming
from the western countries. Should we close our eyes to
the big problem? Why should we not spend the money
required for the development of technology in this area? If
we do it, | think, we will be in a position to control the
population.

There are three more areas which are not relevant to
the next century but they are relevant to the next millennium.
We will have to consider them. We are not sitting here, as
individuals, to plan only for one year or five years or for fifty
or hundred years. But we should look into the future beyond
that. What are those areas? According to me, the ocean is
the area which is full of resources and potential; the space
is the area which is full of potential and resources. That is
why in Hindu mythology also they say that the Goddess of
Wealth came from the Ocean. The resources are unutilised,
untouched. They are virgins there. We have food, we have
oil, we have minerals and we have energy in the ocean.
Everything which is available on the land, under the land
and above the land is available in the ocean also. The
ocean occupies two-thirds of the available area while the
land occupies only one-third.

Fortunately for the humanity, nobody has established
his country's sovereignty in ocean. It is open to all of us
and it is available to all of us. That is why, if we look into
the next millennium, it would be necessary for us to develop
the knowledge which is required for utilising the resources
and then develop the technology for utilising the resources.
For this purpose, it will be necessary for us, for the
Government of India and for all of us who are sitting here
to have more universities which can develop the knowledge
with respect to the ocean resources.

My next point is about space. | was very fascinated to
hear from one of the scientists that nothing is bigger than
the space. It is unlimited and the potentiality availabie in the
space is also unlimited. The next moment, the scientist
said, ‘Probably, man's mind is bigger than the space’. So,
these are the two areas—the space and the men’s mind
which have to be explored and used. | am repeating that
this may not be done in the next one hundred years, but it
may be done in the next millennium. We have to have that
direction. We have to march in that direction. What is
available in the space? Everything is available there. We
say that knowledge used to come from swarga and all
those things. Now, the information is coming through the

space.

Space will be used for many purposes. The only thing
we have to do is to apply our mind. it is unlimited. The
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potentiality is unlimited. What we require is knowledge and
technology. It is easier to explore the space than the ocean
or the land. It is not easy to have the technology which can
control the earthquake, but we can go into the ocean and
get information. It is still easier to go into the space and do
it. We shall have to develop it.

The next area is the world of mind and knowledge.
Shrimati Sushma Swaraj was speaking and | was very happy
to hear her speech. She said that there are so many people.
That means so many brains and limbs. Each brain is a
factory which can produce knowledge. The only thing which
is required is training. | have said that in the next century
what is going to be most required and what 1s going to be
most expensive is the knowledge—the knowledge of science
and technology, the knowledge of management and the
knowledge of informatics. This knowledge can be generated
in the mind of man. The science deals with the outer world.
We have to develop the science which deals with the inner
world too.

MR. CHAIRMAN: You have already spoken for one
hour. This is what | have learnt from you.

SHRI SHIVRAJ V. PATIL: | apolot:. t will conclude
within a minute. Now, what is important is not time but

space.
MR. CHAIRMAN: Please conclude.

SHRI SHIVRAJ V. PATIL: In the world of ours two
things have become visible. One is science and technology
and the other is spirituality. Today, when Shri P.V. Narasimha
Rao was speaking, he was hinting at spirituality. In my
opinion, science and technology and spirtuahty are one
and the same thing. Spirituality starts where the science
ends. According to spirituality, nothing is created and nothing
is destroyed. Matter and energy can inter-change. According
to spirituality, there is divinity which is the same everywhere.
According to science also, according to theory of
conservation, nothing is created and nothing is destroyed
and in the ultimate analysis living and non-living things have
one and the same essence. If we take science and
technology and spirituality together, we will have a new
culture—a cufture which would be a culture of india, which
would be a culture of the world and would be a culture of
the universe. This culture will develop our outer world and
the inner world. This will give us a holistic approach to the
problem which is being faced by the humanity and other
species also. That is why while considering science, we
should not miss spirituality. Science and spirituality should
go together. Mahatma Gandhi said that science without
spirituality is demonic and spirituality without science is lame.
We do not want to be either demonic or lame. We want to
be holistic and human. We have to adopt that approach.

With these words, | conclude.
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SARDAR SURJIT SINGH
BARNALA

[Transiation]

SARDAR SURJIT SINGH BARNALA (Sangrur): Madam
Chairperson, | thank you for giving me an opportunity to
speak. It is a good decision that a special session of the
Parliament be convened. We are witnessing for the last
three days that discussion is going on in a good manner.
We have never seen such atmosphere in the House earlier.
Very good speeches have been delivered and they have
been heard attentively. There is good attendance in the
House. Members of Parliament want that they should get
opportunity to speak. Due to this many members remain
present in the House. Those who were making effort to
speak they may got chance today and those who are making
effort today they may get chance tonight or tomorrow.
Proceeding of the House is going on smoothly. The House
should be run like this.

A tew days back Vajpayee Saheb had written a letter
to all the members. | also got that letter. In that letter some
suggestions were given to maintain the dignity of the House
One of them was that question hour should not be disturbed.
Second suggestion was that we should not go into the well
of the House. Members gather in the well of the House that
causes noise as a result of which no business of the House
is possible. Third suggestion was that when hon’ble
President address both the Houses, he should not be
disturbed. During his speech Sharad Pawarji had appreciated
this spirit and said that he and his party would extend their
cooperation in this regard and they are ready to follow it. |
would like to submit that | and my Party are ready to accept
these suggestions and we are ready to cooperate. We also
want to maintain congenial atmosphere in the House.

Madam, | would like to put forth suggestion from my
side and it should also be included therein. My suggestion
is that many times Members raise slogans here as we do
in streets, Markets or at the time of Public dharana, it should
not be done.
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50 years of our independence have passed. The book
which has been distributed among us is well drafted. It has
also mentioned that we have completed 50 years of our
independence. But there are only three lines about it.

[English]

India achieved Independence from foreign rule after non-
violent struggle.

[Translation]

These are the only words mentioned therein. There is no
mention about the sacrifices of the people made for the
cause of freedom. Many peopie had made sacrifice. Today
when hon’ble Sushma Swaraj was speaking, she was saying
that a student can not tell the names of ten such people
who have made sacrifices for the cause of independence.
She was true. The knowledge about it is diminishing. This
incident is 50 years old. There may be many members in
the House who were not born at that time. Those who are
55 years old, also do not know what is slavery. New
generation does not know what slavery is. Those who have
lived under it they know about the salvery. There were
some people in the country who had lived under dual slavery.
They were slaves of Britishers at the same time they were
also slaves of kings. There were so many such areas in the
country. Those who have not seen slavery they do not
know about it. | would like to submit proudly that those who
have made sacrifices for freedom they shouid be mentioned.
As per data available it appears that 121 persons were
hanged. It means they may have done something for the
country due to which they were prosecuted and hanged. |
feel pride to say that out of them 93 persons were from
Punjab and were Sikhs. 1200 people were awarded life
imprisonment. Life imprisonment is a long period, under
this punishment, almost whole life is passed. A history has
been made for lodging people in the ceilular jail of Andaman.
1200 people were awarded life imprisonment. Out of them
76 per cent people were from Punjab and were Sikhs. | am
proud of it. We have extended praise-worthy contribution,
the people of this country do not know about it. | was saying
so because ...(Interruptions) at that time Haryana was our
part and they were our partners. Therefore, | am submitting
that great sacrifices has been made for the cause of freedom.
Non-cooperation movement was launched against the
Britishers in the country which was called as Kooka
Movement and Namdhari Andolan. They bear straight turban
and they have been the members of Rajya Sabha. Namdhari
movement was launched and 91 Namdharis were blown oft
by canons. Such sacrifice has been made which should be
mentioned in the history so that coming generations may
know that heavy cost has been paid for this independence.
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It is not so that non-violent struggle was launched and due
to which Britishers left India and we got independence.
That is why | am mentioning all these things here. Similarly
a vessel reached at Bajbaj dock in Bengal and left for
Canada. The name of this vessel was Kamagatamaru. The
people of Punjab hired a Japanese vessel and when it
reached Canada, it was not allowed to enter into the dock
and when they came back and got down near Bajbaj dock
of Calcutta, they were killed by the Britishers. The people
killed in this incident were also from Punjab. The people of
this country are aware of the incident of Jallianwala Bagh.
This incident was so crucial that after 1919 a fresh
independence movement was launched in the entire country.
At that time people joined Akali movement. 500 people fost
their lives in Akali Movement and thousand of people were
sent to jail. Sacrifice has been made for the freedom of the
country. Mahatma Gandhi had mentioned about it and said:

[English]
“The first battle of freedom has been won.”

[Translation]

Mahatma Gandhi has himself written it and he had
conveyed congratulations for it.

Madam, there was a princely state in Punjab named
Nabha. The people of the country used to take a part in the
freedom struggle but the king of this princely state
Ripudaman Singh had also participated in it. When the
ceremony of enthronement was being performed, a British
agent came there to give crown, he refused to accept it and
said that this is his crown. Since this crown belongs to my
father, | will not accept it from your hand. As a result he had
to forgo the throne and he was arrested. Thereafter he was
sent to South. He died after 18 years in Kodaikanal. After
that another movement was organised which is called as
Jaiton movement and sikhs from distant areas came here
to participate in it. Pandit Nehru himself had gone to take
part in this movement and he was arrested in Jaiton and
sent to Nabha Jail. He has mentioned about it in his
autobiography. Mahatma Gandhi and Nehru used to take
part in such Morachas and Mahatma Gandhi praised this
Morcha and said that after great sacrifice this country has
got independence. Therefore, | was saying that there should
be some mention about it so that coming generation could
become familiar with the history of independence.

Likewise, fifty years have passed since our Constitution
was framed. Just now Patil Saheb was stating that
sometimes it becomes necessary to amend the Constitution.
The Constitution doesn't remains relevant always, so some
amendment would have to be made.
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Madam, two years after the formation of the Constitution
first non-Congress government comprising Akali and others
came into the power in Punjab. They formed the government
by constituting United Front but within two years that
government was dethroned. First time article 356 was
invoked there. It was opposed. The power is concentrated
in the Centre. At the time of framing the Constitution it was
decided that our system would be federal. But it has been
centralised gradually. It is not me saying so but Mr. Speaker
has also said in his speech that it has been done. When
Mr. Speaker was speaking, he said:

[Englishj

“We have a highly flawed system of management of
administration. Il is a highly centralised administration,
away from the people. A billion people and a vast
subcontinent that we are, there is no escape for us
from our administrative management being meaningfully
decentralised.”

[Translation]

The issue of Centre-State relation came into existence
when the Centre grabbed all the power and started misuse
of that Centralised power by using provisions of Article 356
first in Punjab and then in Kerala. The regional parties which
have built power enough to participate in the Government,
started raising this issue. In Punjab this issue was raised by
Akali Dal and in Tamil Nadu by D.M.K. and then Assam
Gan Parishad and Telugu Desham raised their voices
against the concentration of power in the hand of Centre.
Gradually, this issue gathered momentum and the
Government came under pressure to set up Sarkarna
Commission. It has been mentioned here:

[English]

“A comprehensive review of the Union-State relations
was undertaken by the Sarkaria Commission. The
Commission, whose Report was published in 1988,
made several recommendations for enabling a
harmonious working of the federal polity by minimising
the tension areas. The fast changing political scenario
in the country has made the implementation of the
Sarkaria Commission’s recommendations in their totality
somewhat difficult.”

[Translation]

This issue was left in such a way. Yesterday, D.M.K.
Minister Mr. Somu was stating that Article 356 should be
abolished because they also had to bear the burnt of this
Atticle. He also mentioned about Centre-State relations.
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Although Sarkaria Commission does not cater to the entire
need, still it should have been implemented. United Front
Government has also kept Article 356 in its common
minimum programme and the implementation of modified
report of Sarkaria Commission has also been mentioned in
it. Their ministers while making their speeches in the House,
are also complaining about non-implementation of the
recommendations of this Commission. They had enough
time to implement it because there was right occasion. The
constitution should be amended as per the wishes of the
States. Pt. Nehru had moved an ‘Objective Resolution’ in
the Constituent Assembly as to what should be our
Constitution.

[English]

“The underlying philosophy of the Constitution was set
out by Pandit Jawaharial Nehru who moved the
Objectives Resolution which, to him, was ‘a declaration,
a firm resolve, a pledge, an undertaking and for all of
us a dedication’.”

[Translation]

While presenting this Resolution he gave this trust to
the countrymen. What was stated in “Objective Resolution’?
Was it about autonomy? It stated—

[English]

“Minorities, backwards, tribals, depressed and other
backward classes shall be provided adequate
safeguards.”

[Translation]

All these things have been mentioned in that but
v’ her any of these recommendations has been translated
into action? Has safeguard been provided to minorities? |
would like to state somewhat about it because | also belong
to minority section. Nobody in the House talks about minority.
Today, what treatment they are getting?

[English]
Even religious places are not safe.
{Translation]

in Amritsar we have a very sacred religious place. Army
barged into it and demolished the structure. This place is
thickly populated but they demolished our religious place.
The religious places of minorities are not safe today. In
such a situation minorities will be safe? It has created an
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atmosphere of insecurity. Chandrashekhar ji has rightly said
that when minorities speak, they do so with their full might
because their number is less and they have to make the
farthest man to listen their voice. Their problems and
grievances should be heard with open mind. When our
religious places are not safe, how can we let people trust
that they are safe but this has to be done. What were the
basic features of the Constitution? It is mentioned in it that
there would be rule of Law and there would be equal justice
but | find that these two things have failed. Everyone justice
but | find that these two things have failed. Everyone has
seen the rule of law during November 1984 when a great
leader of the country was murdered. No doubt, murder was
very bad. Her body guard who murdered her was a Sikh.
It is also bad which is a matter of great condemnation. But
after that it was stated that the sikhs should be killed
wherever they are found. These champions of secularism
who still have a lot of praise for secularism, were up in
arms and started killing sikhs in the name of secularism.
The houses, trucks and factories owned by sikhs were
marked for recognition and put on fire and the sikh owners
were killed. More than three thousand sikhs were killed in
the capital of the country. Such a massacre had taken place
in Delhi during the period of Nadirshah. This carnage
continued for three days and the police watched all this as
a mute spectator. Neither army was called nor any effort to
stop it was made.

Then there comes equal justice. No legal proceedings
were initiated against them even after 10-12 years. Efforts
were made to initiate legal proceedings against people
against whom cases were registered and affidavits were
given. We came to know that looted goods were recovered
from the houses of many of them. After the operation Blue
Star, | was lodged in Panchmari jail of Madhya Pradesh in
solitary confinement and remained there for 10 months.
Badal Saheb, Tohra Saheb and Sant Longowal were lodged
in separate jails. But we came to know through news
received after 3-4 days that the looted goods were recovered
from the houses of some people. In Delhi, televisions from
someone’s house refrigerators, from someone’s house,
scooter from others and car from some one else’s houses
were recovered. But | am sorry to say that no case was
registered for recovery of stolen property and looted goods,
while these recoveries were made in front of every one. As
per the law, the person, from whose custody looted goods
are recovered, he is considered theif and against him a
case of theft is filed but there were hundreds of people from
whose custody looted goods were recovered but no case
was registered against them. After ten years and much
efforts, some culprits have been booked and punishment
has been awarded in two-three cases. | am very glad that
two big leaders who were involved in massacre in the name
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of secularism have cases against them in court. A third
gentleman also did the same act in the name of secularism
but Delhi High Court has ordered in its verdict to file case
against him.

[English]

The High Court ordered the CBI to reinvestigate Jagdish
Tytler's role in 1984 riots.

[Translation]

The heinous acts done by them have been mentioned
in the verdict of court.

[English]

The Petitioners widows Jaswant Kaur, Pritam Kaur,
Balwinder Kaur—had alleged that though the police
registered cases on their allegations that Mr. Tytler had
come to Kabir Basti at Malka Ganj on November 1, 1984
and had incited a mob which burnt alive eight Sikh persons
and injured scores of other persons, he had not yet been
arrested and no case was moved further.

[Translation]

Eight people were burnt down. Such incidents took
place in Delhi. It is a matter of sorrow that so many incidents
took place in Delhi. So much blood-shed took place in Delhi
but not even a single word of condolence was expressed In
this House. A condolence motion should have been moved
here. | still request you and the House that at an appropriate
time that we must pass a motion of condolence. Three-four
thousand people were killed in Delhi, thousands of houses
were looted, burnt, Taxis and Trucks were set ablaze. Some
sort of condolence should have been expressed by this
Parliament. The conventions of this Parliament were not
adhered to at that time. We must have expressed
condolence for two minutes because we express our
condolence here even on small things. | will again urge
upon you and members of the House that condolence must
be expressed at an appropriate time that we are sorry about
the massacre in Delhi and we express condolence for that.
Such things must be done here.

About equal justice, | would like to ask that whether it
was equal justice with us? 13 years have gone and after 13
years High Court has made judgement that C.B.l. should
inquire into it. Now after 13 years, investigation has staried.
How long it will go, one year, two years, what will happen
to it, we don't know. We don’'t know how long the case will
go in the court and whether the witnesses will be alive or
will die. Theretore, we could not get the basic feature of
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equal justice enunciated in the Constitution So. people feel
very sad and suffered. Such an atmosphere has been
created that Sikhs in the country are known as terronsts
and that is not happening at one place but everywhere
Such a propaganda was started and every Sikh was termed
as ‘Terrorist'.

I 'am very much surprised to read from the book | have
received because this has been prepared after very hard
work, but in it also, it has been mentioned casually. There
is one chapter in it on violence and Terrorism. This s on
page 17-18. it is mentioned there thal ten thousand people
were killed in Kashmir in violence.

{English]

Over 10,000 lives have been lost on account of violence
in Jammu and Kashmir since 1992

[Translation]

Subsequently, it came that such things happened m
Assam in 1996, then Nagaland, Manipur, Tripura, Meghalaya
were also mentioned and violence by Naxaltes s aiso
mentioned but it has not been mentioned anywhere that
such people were killed by Mushm terrorsts m Kashmi
Nagaland has been mentioned but it has not been written
anywhere that Christian terrorists were there or Chnstian
militants were killers there, it has not been mentioned. Biha,
Madhya Pradesh and Hyderabad have been mentioned.
but nowhere it has been mentioned that any Hindu Terrornist
was there, who killed. No one has been mentioned Buat
when the name of Punjab was mentioned. then the mention
have been made in this book about Sikh Militants. 1 am
sorry that it has been mentioned hke this.

{English]

Sikh militants despite restoration of nonnally m Punjib
are making efforts to revive terronst activities

[Translation]

Why the word ‘Sikh militants” bas been wnitten there,
why Sikhs are being defamed? These were the same Sikhe
who has sacrificed so much for the country for the frecdom
of the country, for maintaining the freedom  You called the
same Sikhs as Militant. | will request that this has bocome
trend in our country. this should not happen i this way
This book will go abroad also. The people ot all countries
will also read it.

[English]

is every Sikh considered as terronst? Why should they
mention Sikh militant? A muilitant 1s a militant A terronst s
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a terrorist. Whether he is a Hindu or a Muslim or a Sikh or
a Christian, he is a terrorist. Why should it be done like
this?

[Translation]

I have objection on it. Still such things are going on
which should not happen. The words ‘Sikh militants' should
be deleted from the book. | am talking about equal justice
and minorities. ! was not expressing only for myself. Other
people also came under minorities. Muslims are the largest
minority. They are in big number. They are 12 per cent.
Same is the case in regard to Christians, Sikhs. In all they
are in big numbers. We cannot leave them. We cannot say
that leave them and we will manage. Country will not be
seen without them. The country has never been run without
them neither it can be run. That is why, constitutional
provision has been made to safeguard the minorities. They
must feel that they will live in the country in a proper way.
They will not be kept in this country as second class citizen.
It is a matter of concern that today this is happening. Just
now someone from that side was speaking. He mentioned
that Muslims are getting one per cent jobs. If we go according
to their strength 12,14 or 15 per cent or what soever extent
their strength has increased. If crores of people of a particular
section gets 1 per cent jobs in the country then where will
they go, it is not the right treatment. The same happened
to us in army. When the country became independent, the
Sikhs were 21 per cent in the army. In army, 21 per cent
jobs were for us. Today, they have been reduced to 5 per
cent and now efforts are being made to reduce it to 2 per
cent. Your population is 2 per cent so you will get only
2 per cent. Population is being counted even at the place
where blood has to be shed for the country. But when the
opportunities arise for making sacrifices, then they say ‘Go
to the front'. Whether it is against China or Pakistan. Then
they used to say bravo, very good, come forward. | am
requesting that this feeling must not be there. For this,
provision has been made in the statute book. But that has
not been followed. Safeguards are provided in the statutes
but that has not been followed. It should not be there in our
minds that we are the largest majority. Minority people are
equally important for the country as majority. That is why |
was requesting that the rights of minorities should must be
safeguarded. They must feel that they can live safely in this
country.

Members have said about the restoration of democracy
and that democracy has functioned very well. Chandra
Shekhar ji has mentioned that a time was there, when
emergency was imposed in the country and there was
danger to the democracy. Democracy was in great danger.
Entire country was under black clouds. We have passed
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through such a time. Emergency was there in the country
for 19 months and we were lodged in jails for 19 months.
Chandra Shekhar ji was also with us in Patiala Jail but he
was kept in a separate cell, Badal Saheb was kept in a
separate cell. When after 19 months Chandra Shekhar ji
was released, then we had seen him for the first time, only
then we came together, before that we have had not seen
him. We all had to live in jails for 19 months. When
restoration of democracy is discussed here, it is said that
during our time, democracy functioned well that has not
tunctioned in this way, sacrifices were made for that. | am
not a professional but a person like me had to remain in
prison for three and half years even in an independent
country, whereas we had not committed any crime, we had
not taken something from anyone, had not killed anyone,
but only due to political reasons we were kept in jails. For
restoring democracy, we were kept in solitary confinement
even after emergency. We were imprisoned in Panchmarhi
where we remained in solitary confinement for 10 months,
whereas we had not committed any crime.

Now | come to the problem of population. | attach utmost
importance to population control because this issue has
become a matter of grave concern for us. The population
of the country is increasing continuously. Since
Independence, our population has increased three folds.
We have paid more attention on increasing the population
than anything else, and we have succceded in this effort.
Yesterday, someone was saying here that in 2001 A.D., we
would overtake China in population. Our population would
be 100 crores, that means we are making efforts to overtake
China in this matter. We would top the world atleast in
population. Our population is on increase but | am sorry to
say that when we participate in International Olympics, we
do not get even a bronze medal and we return with our
heads hanging in shame. We, who take pride in our
population of 100 crores, are unable to bring even a bronze
medal whereas smaller countries, whose population runs
into lakhs, win several gold medals, silver medals and bronze
medals. This is our condition. Therefore, | think there should
be control on population.

Yesterday, someone was saying that it should not be
done forcibly but | would add that without this, population
can't be controlled. We don't know when increase in
population would stop. The area of the land under agriculture
is not increasing, it is constant but the population is
increasing. As a result, whatever progress we have made
in Science technology, everything is going waste despite all
efforts. We are facing a situation similar to that in which the
chickens eat whatever they get. Thercfore, we must pay
more attention towards population control. We should adhere
to two-children norm strictly. Those people who talk about
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China should know that China has controlled the population
not with folded hands but by enacting a legislation and
enforcing it strictly. The China Government was particular
about one child norm. When the Government enforced the
policy strictly then only they could control population growth.
Otherwise the population of China would have been more
than one hundred and fifty crores. Therefore, we shall also
have to strictly restrict the population growth. | would like to
give one or two suggestions in this regard.

VAIDYA DAU DAYAL JOSHI (Kota): | would like to
inform the House that one of our hon. member, Owaisi
Sahib in a letter to the standing committee of this House
has said that if family planning was imposed in the country
by enacting a legislation, Muslims, who are already annoyed
on the issue of Ram temple, would not accept it and it
might further create a situation of revolt in the country. His
letter is with the Standing Committee and he is very much
in this House.

SARDAR SURJIT SINGH BARNALA: We will discuss
this matter some other day. We are left with a little time. So,
| would like to conclude my speech after putting forth my
point.

Madam Chairperson, After two children, we should stop.
...(Interruptions)

MR. CHAIRMAN: Please maintain silence in the House.
He is making good points.

SHRI RAMENDRA KUMAR (Begusarai): Madam
Chairperson, first you please stop this discrimination. You
please fix the time limit. We are also the member of this
House. We have also come to this House after winning the
elections. Won't we get any time to speak? My submission
is that one member is getting 60 minutes and some other
member is getting 70 minutes to speak but we are not
getting even an opportunity to speak. First, you please fix
the time limit. (Interruptions)

LT. GEN. (RETD.) PRAKASH MAN! TRIPATHI (Deoria):
Madam Chairperson, every member is speaking on the same
topic. For instance, every one is speaking on population. Is
speaking on this issue is enough or the House will take
some decision in this regard? ...(Interruptions)

SARDAR SURJIT SINGH BARNALA: Madam
Chairperson, | am saying that after having two children, the
parents should know that it is enough and increase in the
family will not do any good. If the third child is born, then
one should realise that tha child would not get free education,
scholarship and the child would not be entitled to any sort
of reservation. The child would not get government job or
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any incentive. When this message goes to the people
through media, then it would do some good. When the
tamily realises that having third child would be a loss for
them then automatically population will be controlled. Even
it we have to resort to some force, we should not hesitate
in taking this step in the interest of the country. This 1s a
major and a very important issue confronting the country.
We should do something to solve this problem.

MR. CHAIRMAN: Please stop talking among yourself
and maintain silence in the House.

SARDAR SURJIT SINGH BARNALA: Madam
Chairperson, now | would like to speak about criminalisation
of politics. Only yesterday | have read in the newspaper.
Shri Veerappan now put forth a new condition and he wants
to be kept in Jail for two years and after that he would like
to join politics. In other words he wants to take rest for two
years and after that he wants to join politics. Here we are
talking about putting an end to criminalisation of politics
and he is soaring so high in his imagination that he would
rest in some good Rest-House for two years and after that
join politics directly.

Madam Chairperson, Phooltan Devi has come in politics.
She has been in jail for 11 years before joining politics. She
had surrendered at a very difficult time. At that time | was
also in jail. She was in Gawalior Jail and | was i Panchmarhi
Jail. There jailor used to hold meeting and through such
meetings | used to get information about her. The Jailor of
Gwalior Jail used to go to Panchamadhi. She has come
here after remaining in jail for a long time. All the members
of this House might be aware that she had made an appeal
in this House also and apologised to all saying that she had
already begged for the forgiveness of the people and
requested to forget what had happened. She has come
here only after the country, the people of her constituency
had pardoned her. This criminalisation of politics should be
stopped. We all have to stop it unitedly. A thorough
discussion on this issue needs to be held.

Madam Chairperson, 1ssue of corruption has been
discussed here at length. Now-a-days corruption has plagued
the entire country.

17.00 hrs.

You have seen the condition. You have also seen from
where the corruption started and what proportions it has
assumed. It seems as if everybody Is indulging in corruption
Such big scandals have occurred and the entire world started
looking at us that our highly placed people are involved in
corruption and that how many highly placed people have
been alleged to be involved in corruption and how many of
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them have been charge-sheeted. All this have been seen
by the world but all this announcement should not have
been made from the Red Fort that there is neck deep
corruption in our country. This announcement from Red
Fort was not considered right by the people. They were
saying that while unfurling the national flag what was the
need of saying that the whole of the country has become
corrupt and we are helpless to tackle this problem. He should
not have said so there. it was not considered proper by the
people.

Secondly, during the joint sitting of both the Houses in
Central Hall, such things are discussed. It is not proper to
convey such a message to the people from the joint sitting
of both the Houses in Central Hall that there is lot of
corruption in our country. This message goes not only to
our countrymen but also to foreign countries, also that
corruption is being talked about as a primary issue on the
occasion of the independence day. The people across the
world received the message that this is the most corrupt
country. We should think about the ways to remove
corruption. Some arrangements should have been made
for that but it should not have been announced that our
country is corrupt and our countrymen are corrupt. He could
not state as to what should be done to eradicate it. This is
our condition after 50 years of independence that instead of
going upwards, we are going downwards.

It was stated that the country has made a lot of progress.
Some achievements were also counted in this context stating
that earlier even needles and fountain pens were not
manutactured here but now we manutacture all kind of things
here. Our Defence Minister was speaking just now. He said
that we have to compete with those people who became
independent with us, about one year earlier or one year
later. He referred to China and Japan. if we compare
ourselves with them, we find ourselves tar behind. He had
given comparative figures n this regard. We are far behind
n comparnson to smaller countries like Malaysia, Taiwan
and Singapore. Therefore, there is nothing for us to feel
proud of. During these 50 years, we have also done
something but it would not suffice. After all we have to
compete with other nations.

A good thing has been that we have been able to
maintain democracy in our country. In many countries
democracy was replaced by dictatorship, but our system
remained the same. The condition worsened but the
democracy continued. it wavered but did not collapse. The
Governments changed frequently after short intervals. Such
occasions came but our system, our democracy continued
and in between we had a new experience of coalition
government. Many parties have come together in this
experiment. It generally happens that two or three parties
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make a coalision but at present 14 parties are running the
Government smoothly. it may be due to some compulsions,
but, any how, this experiment has also been successful.
There have been various experiments in many States also.
There has been coalision with different parties at different
times. It is happening in many States and perhaps it would
happen in some more States also.

| say that our experiment of democracy has been good.
There is no need to say that we should adopt the former
system or another system, we should continue with our
present system. it is going on well. With these words |
conclude.

[English]

SHRI PRADIP BHATTACHARYA (Serumpore): | would
like to clarify one thing.

MR. CHAIRMAN: You need not clarify anything.

SHRI PRADIP BHATTACHARYA: Things are very
simple. 1 do not want to blame anybody. s it a Special
Session for the Leaders or for all the Members of
Parliament? Madam Chairman, the hon Speaker has told
very clearly that for the Leaders, it is 20 minutes and for the
rest, it is 10 minutes. Would you like to follow that or not?
Itis a very simple thing that | would like to know from you.
..{Interruptions) Who will control thesc things?
(Interruptions). Is it a Special Session tor the Leaders or a
Special Session for all the Members of Parliament? The
hon. Speaker had said that some leaders will take forty
minutes, some will take twenty minutes and others will take
ten minutes each. Why is this decorum not followed? As a
student, | am prepared to listen to the Leaders. | also
understand that they are explaining some substantial
matters, but we have also got something to say. When will
we get an opportunity to express our views? .. (Interruptions)

MR. CHAIRMAN: The parties have to follow the time
schedule. It is not like this. | think, each of us should request
our Members to stick to the time schedule. That will make
my work very easy.

...{Interruptions)

SHRI E. AHAMED (Manjeri): Madam, | have not been
called. (Interruptions).

[Translation]

SHRI QAMARUL ISLAM (Gulbarga): We also wish to
express our views regarding our country... (Interruptions)
We have been waiting for the last three days. .. (Interruptions)
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MR. CHAIRMAN: Please maintain peace.
...{Interruptions)
[English]

SHRI E. AHAMED: Madam, | have not been called.
Then, what is the use of small parties here when they are
never called to participate in the discussion? All major parties
are being called continuously and no small party Member
has been given an opportunity to express his views. Then,
what is the use of this Special Session of Parliament and
the small parties in this House? (Interruptions)

17.06 hrs.
[Mi. Deruty Sreakch in the Chair]
[Translation]

SHRI QAMARUL ISLAM: We wish to put forth our views
however, we are being denied the opportunity to speak...
(Interruptions)

[English]

SHRI SAT MAHAJAN (Kangra): Sir, those Members
who have not spoken in the House should be given the
chance. All leaders have spoken. (Interruptions). We always
hear them. There is a limit tor everything. (Interruptions)

[Translation]
MR. DEPUTY SPEAKER: Please listen to me.
...{(Interruptions)
{English]

SHRI PRADIP BHATTACHARYA: Sir, what is going
on? ... (Interruptions)

[Translation]

MR. DEPUTY SPEAKER: You could have put across
your views calmly instead of in a bilious manner.

...(Interruptions)
MR. DEPUTY SPEAKER: Please sit down.
...(Interruptions)
[English]

SHRI SAT MAHAJAN: We are also representing our
people. ...(Interruptions).
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MR. DEPUTY SPEAKER: Why do you Inse patience?
I am sorry for what 1s going on here. Let one Member
speak at a time.

. {Interruptions)

SHRI HANNAN MOLLAH (Ulubena): S you take
written speeches from all the Members and mcorporate them
in the proceedings. __(Interruptions)

MR. DEPUTY SPEAKER: If one Member speaks at a
tirne, then | can listen

AInterruptions:)

SHRI TARIT BARAN TOPDAR (Barrackpore) Si, you
should not ask us to restrict the time when the leaders have
encroached upon our time. They are always speaking that
everything should be time-bound and repetiion should not
be there. But the leaders have made repetitions. twice or
thrice and went on speaking for more than one hour Now,
you cannot hmit the time of others

MR. DEPUTY SPEAKEI: Please sit down Now. you
listent to me.

[Translation]

One minute Satya Deo Singh o This doecision was taken
during the meeting of Party leaders,

o AIntenraplions)

[English]

MR. DEPUTY SPEAKLR: Please hsten to me at leasl
Why do you not histen to the chan atleast”

[Translation]

The decision was taken that there would be three categorios
of speakers—thosce who would speak for ten minutes, those
who wauld speak for twenty minutes and those whao would

speak for forty minutes.
o (Interruptions)

[English]

MR. DEPUTY SPEAKER: Please hsten to me why do
you lose patience? Pleasc listen to me

[Translation]

You were not aware ot it Now | am at feast informing you.
it was decided that Shri Atal Biban Vajpayee would speak
for 40-50 minutes.

. (Interruptions)
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[English]

MR. DEPUTY SPEAKER: Please, why do you not allow
me to speak? He spoke for thirty minutes only.

[Translation]

But thereafter some members spoke for more than one
hour. | am not going to take any name. In these categories.

...(Interruptions)
[English]

MR. DEPUTY SPEAKER: | am sorry, you are not
listening to me even.

[Translation]
SHRI RAMENDRA KUMAR: What are you saying?
MR. DEPUTY SPEAKER: Please listen to me.
...(Interruptions)
[English]

MR. DEPUTY SPEAKER: | am sorry, you have no
patience to listen to me even.

[Translation]
SHRI RAMENDRA KUMAR: | do have patience.
[English]

MR. DEPUTY SPEAKER: All right, you continue
speaking. Nothing will go on record.

...(Interruptions)”
{Translation}

MR. DEPUTY SPEAKER: The House is the Supreme
Body. | would like to know as to whether the House wishes
to retain these three categories of the speakers or not?

...(Interruptions)
[English]

SHRI DILEEP SINGH BHURIA {Jhabua): Only two
categories should be there.
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[Translation]

MR. DEPUTY SPEAKER: The most important point is
that everybody should get a chance.

SHRI RAM KRIPAL YADAV (Patna): All the members
should be given ten minutes to speak. Many members are
still to speak.

MR. DEPUTY SPEAKER: That is what | am saying.

VAIDYA DAU DAYAL JOSHI: You were given the
opportunity thrice and you have spoken all the three times.

SHRI RAM KRIPAL YADAV: | shall conclude within 15
minutes.

SHRI QAMARUL ISLAM: Yesterday also | sat here all
day long. | started my speech and the procedure is that |
was to continue my speech today. However | gave due
respect to the former Prime Minister and my name was
there. | started my speech yesterday. | was on my legs. |
have not been allowed today to speak. This is injustice. We
do respect the Chair. At least, may | know when will | get
the time? It was said that the leaders should speak in the
last and others should speak first. That way there will be
some decorum in the House. ...(Interruptions) That should
be the attitude. That is the sacrifice we expect from the
teaders. ...(Interruptions)

MR. DEPUTY SPEAKER: You have made your point.
Please sit down. Hon’ble Members, | want that all the
members who wish to speak, are given a chance. The back
benchers as well as the front benchers should get the chance
and in the circumstances, the best thing would be not to
exceed the limit of ten minutes, only when everybody would
get a chance. If you wish to speak for fiftecn minutes, |
have no objection but then some of you might not get the
chance to speak.

SHRI BASAVARAJ RAYAREDDI! (Koppal): The
discussion can be continued on Saturday.

[English]

SHRI E. AHAMED: Sir, the leaders can speak for twenty
minutes. But everyone should be allowed to speak for ten
minutes. Otherwise there will be no time for others.
...(Interruptions)

[Translation]

MR. DEPUTY SPEAKER: The opinion of the House 1s
clear to me.

[English]

Please sit down now. Now we should come to the
business.
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SHRI SATYA DEO SINGH

[Translation]

SHRI SATYA DEO SINGH (Baframpur): Hon'ble Deputy
Speaker, Sir, through you, ! would like to thank Hon'ble
Speaker and all the leaders for having convened this
four day long special session in order to review and
deliberate upon our achievements and our shortcomings in
the last fifty years on the 50th Anniversary of Independence,
which is being celebrated as a Golden Jubilee of
Independence.

Hon'ble Atalji moved the following motion:

“That this House do consider the state of our democracy
and democratic institutions. The economic situation, the
position of infrastructure, achievements and potential
in the field of science and technology and the state of
human development in the country.”

| think that the last term ‘human development’ sums up all
the subjects. We have made achievements and today we
have also got the chance to ponder over our shortcomings.
The members who have spoken earlier, have discussed it.
| was listening to Shri Barnalaji who made a mention of all
these problems. Hon'ble Atalji stated in his inaugural speech
that there would be no Question Hour in this special session
and no Resolution would be passed. But | feel that the
attention of the nation is focussed on us and this House
that after 50 years of Independence, the members of the
House would cut across the party lines, rise above petty
interests and discuss the problems tacing the nation e.g.
poverty, starvation, inability to solve problems and ever rising
population and would come up with some resolution or
unanimous decision which will help determine the future
course of action and policies. | feel that we cannot confine
ourselves within the limits of party politics at this juncture.
! think that the House would agree with me in this regard.

As far as possible, I'll try to observe the time limits but
as the members occupying the back-benches have been
given a chance to speak after quite a long time, hence !
would tike you to bear with me it | exceed the time-limit.
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| would like to draw your attention towards the resolution
moved on November 14, 1962 when Pandit Jawahar Lal
Nehru was the Prime Minister and the country had passed
through a crisis. The first crisis were experienced on
October 26, 1962 when emergency was imposed. It was
passed on November 14, 1962 in the Parliament. Alongside
India was invaded by China. A Resolution was passed here
in that respect also. We have completely forgotten that
resolution. Many other important resolutions were also
passed in this House but they are also not being
implemented. 1 will feel happy, if after four day's marathon
debate, we emerge successful in evolving something
concrete and take action thereon.

In the Resolution passed on 14th November, 1962 we
had affirmed the valour and sacrifices made by out Army.
That Resolution was wholeheartedly supported and praised
by the people of India. It was voice of those 95 per cent our
people whose cause we are raising here again and agamn
in our full voice. Qur leaders are saying that these people
are those poor people who are victims of starvation, who
gave a lot of sacrifice in our freedom struggle and who
were ahead of others in laying their lives to dnve out the
aggressor during the China War. We had remembered those
people, their sacrifices and unity of the people of this country
only in this House, | want to read a few lines from that
Resolution which are as follows:

[English)

“With hope and faith this House affirms the firm resolve
ot Indian people to drive out the aggressor from the
sacred soil of India however long and hard the struggle
may be”.

[Translation]

What i1s the status of that Resoluton today? | do not
think that prior to this occasion, we have ever held any
discussion in respect of the promises made by us on that
Resolution.

Just now Shri Patil, our former Speaker was delivering
his speech. During his tenure a resolution was brought in
this House. But no discussion was held thereon. The debate
on the 1962 resolution lasted for 15 days and many members
participated in the debate. Many amendments were brought
But the resolution passed in February. 1994 during the
session of 10th Lok Sabha was passed without any
discussion. That resolution pertains to the conspuacy
hatched by Pakistan to break our country. After passing
that resolution we have never held any discussion on that
resolution till today. | would like to bring to your notice the
two portions of that resolution, which make us feel as if
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Pakistan was going to give us something on our begging.
These are as follows:—

[English]

“And demands that Pakistan must vacate the areas of
indian State of Jammu and Kashmir which they had
occupied through aggression.”

The conclusion at the end is;

“That this House resolves all attempts to interfere in
the internal affairs of India will be met resolutely”.

[Translation]

I have referred to these two Resolutions so that in case
something is decided in this respect in this House, we do
not forget these resolutions and our next resolution also is
not confined to the shelves among other parliamentary
documents.

Sir, on the occasion of the 50th year of our
independence, a souvenir has been published by L ok Sabha
Secretanat. My submission in this regard is that history of
our last 50 years has been the saga of our struggle and
freedom which can not be confined in few pages. However,
it is a good attempt on the part of Lok Sabha Secretanat,
buwt, at the same time, unknowingly certain mistakes have
been committed. | fully agree with hon’ble Barnala ji that
nobody is a militant or a traitor by his caste. Using the term
like ‘sikh militant’ has hurt their feelings but this mistake has
not been committed intentionalty. | share their feelings but
it was not made deliberately. About human resource
development in our country a reference has been made
about Pt. Nehru on the outset of this book, which is as
follows:

[English]

“The ambition of the greatest man of our generation
has been to wipe every tear from every eye. That may
be beyond us but as long as there are tears and
sufferings, our task will not be over.”

[Translation]

I think the greatest man referred to in these lines was
‘Mahatama Gandhi ji'. Whether we have wiped every tear
from every eye? Whether we have achieved our objectives
even after 50 years? This requires our immediate attention
and if we think over these issues, we will realise that so far
we have not been able to understood the meaning of
dernocracy and freedom. Freedom means equality. Freedom
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